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File No. XXI/ENV/NGT/CC/178/2025/ = | Dated: 01.04.2025
BY-
Ta,
The Registrar General,
Principal Bench,
Hon'ble National Green Tribunal,
Copernicus Marg,

New Delhi-110001
Email: judicial-ngtagov.in

Subject: Submission of Joint Committee Report in 0.A. No. 756 of 2023,
Sachin Tyagi Ve Ritesh Sharma & Anr,

Sir,
In compliance of the direction dated 10.12,.2024 passed by this Hon'ble
National Green Tribunal in O.A. No. 756/2023, Sachin Tyagi Vs Ritesh Sharma

e Anir,

I am directed to enclose hereby the Joint Cormnmittee Report with a request
to put up before Hon'ble Tribunal for kind perusal and consideration

Encl: As above
Yours Sincercly
/| a
[ler
(Dr. A.K.Guptal
Scientist E’
Copy to:

. Dr. Narender Sharma, Regional Director/Scientist 'F’, CPCB, RD,
Chandigarh. Email: narendersharma.cpehiagov.in

2. Dr. K Muthamizh Selvan, Scientist 'E’, MoEF&CC, RO, Chandigarh.

Email: ronz.chd-mefamic.in

2. Dr. Krisnendu Mondal, Scientist 'D’', MoEF&CC, New Delhi.
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JOINT COMMITTEE REPORT IN THE MATTER OF
Original Application No. 756/2023
Titled as
Sachin Tyagi Vs Ritesh Sharma & Anr.

1. Background:

Hon’ble NGT, Principal Bench, New Delhi was pleased to pass the order dated
10.12.2024 in the matter of Original Application No. 756/2023 titled as Sachin Tyagi Vs
Ritesh Sharma & Anr. and direct to visit the site in question specifically the sites disclosed
in the photographs enclosed along with objections of Applicant and the area where the
lease has been granted to the Respondent No. 5.

Relevant paras of the Hon’ble NGT order are as below: -

Para 04: “In the aforesaid background, it is now required to be ascertained based on the disclosure
made in the objections b)/ the App]icant and the photographs enclosed therewith as to who has
carried out the i]]ega] midstream sand mining b)/ using heavy machines and to what extent the

Respondent No. 5 is responsjb]e for the same.”

Para 05: “The Applicant has pointed out that such illegal midstream sand mining by using heavy
machines is still going on between Baghpat and Panipat. Hence, we constitute a fresh Committee
comprising of the representative qf MoEF&CC, representative Member Secretary, CPCB and RO,
MoEF&CC Chandigarh and Lucknow. The RO, MoEF&CC, Lucknow will act as the
Coordinating Agency. The Committee will visit the site in question specifically the sites disclosed
in the photographs enclosed along with objections of Applicant and the area where the lease has

been granted to the Respondent No. 5.

Para 06: “The Committee will ascertain the extent of illegal sand mining being done in that area
and the persons responsible for the same and extent of illegal sand mining, if any, done by the
Respondent No. 5 and will submit the report before the Tribunal within § weeks. ....” (A copy
of the order of Hon’ble NGT is annexed as Annexure No A)

In compliance with said order, , the Following members were nominated from their

respective departments:

® Dr. Narender Sharma, Regional Director/Scientist 'F’, CPCB, RD, Chandigarh.

Joint Committee Report in the matter of OA 756 of 2023 Page 1 of 8
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® Dr. K Muthamizh Selvan, Scientist ’E’ MoEF&CC, RO, Chandigarh.
® Dr. Krisnendu Mondal, Scientist ’D’, MoEF&CC, New Delhi
e Dr. A.K. Gupta, Scientist ‘E’, MoEF&CC, RO, Lucknow.

2. Meeting to comply with the Hon’ble Tribunal Order

A meeting was convened through hybrid mode by RO, MOEF&CC, Lucknow (i.e.,

Coordinating Agency) to discuss the matter and the modalities of the Site Inspection.

(A copy of the minutes of the meeting (MOM) is annexed as Annexure No. B)
3. Inspection of Joint Committee:

A joint inspection of the site was carried out on 21.02.2025 by the joint committee.
Dr. K Muthamizh Selvan, Scientist ’E> MoEF&CC, RO, Chandigarh could not
participate in the site inspection. The following officials were also present for assisting

the joint committee during the site visit:

® Shri Yogesh Kumar Sharma, Assistant Environmental Manager, UPPCB-RO,
Meerut

®  Shri Anuj Kumar, Mining Inspector, Baghpat

® Shri Monu, Lekhpal, Baghpat Chaprauli

3.1  Observations of the joint committee during visit to the Sites disclosed
in the Photographs enclosed, along with objections raised by the
applicant to ascertain the extent of illegal sand mining in that area and
the persons responsible for the same:

i. The applicant had enclosed the following nine photographs along with
objections, which were taken between May 13, 2024, and June 1, 2024.09
(Annexure-C):

a) Photograph 01: Latitude: 29.223476°; Longitude: 77.134177° dated
13/05/2024;

b) Photograph 02: Latitude: 29.223463°; Longitude: 77.134308° dated
13/705/2024

c) Photograph 03: Latitude: 29.22538°; Longitude: 77.133904° dated
24/05/2024

d) Photograph 04: Latitude: 29.225897°; Longitude: 77.133675° dated
24/05/2024
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e) Photograph 05: Latitude: 29.225904°; Longitude: 77.133666° dated
24/05/2024

f) Photograph 06: Latitude: 29.22589°; Longitude: 77.133676° dated
24/05/2024

g) Photograph 07: Latitude: 29.225878° Longitude: 77.133674° dated
24/05/2024

h) Photograph 08: Latitude: 29.221657°; Longitude: 77.134653° dated
01/06/2024

i) Photograph 09: Latitude: 29.223669°; Longitude: 77.13424° dated
01/06/2024

ii. The Joint Committee visited all the above sites on 21/02/2025.
iii. It has been observed that all the above locations fall under the State of Haryana.

iv. No mining activities (legal or illegal) were going on at these locations at the

time Joint Committee’s visit.

v. The extent of illegal mining done, if any, in the past, as shown in the
photographs enclosed by the applicant can be assessed and ascertained
through 3 D satellite imagery by involving Haryana Space Application
Centre (HARSAC), as the area under reference in the photographs
enclosed by the applicant falls under the state of Haryana.

3.2. Observation of the joint committee during visit to the site where the
lease has been granted to the Respondent No. 5 (M/ s Royal Construction
Co:

® As per the record, environmental clearance (EC) has been obtained by
Respondent No. 5 via EC identification no. EC23B001UP110342 dated
7.10.2023 to M/s Royal Construction Co/370737, Devi Pura 2, Bulandshahar-
203001 Prop. Shri Dayachand Bargoti, gram Chaprauli Khadar, tehsil Baraut,
district Baghpat, for sand mining in Gata no. 01/2, with an area of 9.5700 ha.
(A copy of EC is annexed as Annexure D)

® The mining plan of Respondent No. 5 has also been approved, as per letter no.
2023/1/29/177038 dated 01.02.2023 for 60 months and excavation of
240000.00 cum/year to M/s Royal Construction Co/370737, Devi Pura 2,
Bulandshahar-203001 Prop. Shri Dayachand Bargoti, gram Chaprauli Khadar,
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tehsil Baraut, district Baghpat, for sand mining in Gata no. 01/2, with an area
of 9.5700 ha. (A copy of the mining plan approval is annexed as

Annexure E)

® Respondent No. 5 obtained consent to operate from the Uttar Pradesh Control
Board vide letter no. 197311/UPPCB/Meerut
(UPPCBRO)/CTO/both/Baghpat/2023 dated 2911.2023, which is valid from
29.11.2023 to 31.12.2027 for 240000 cubic meter/year sand mining. (A Copy
of CTO Annexed as Annexure F)

® Replenishment study (for pre-monsoon and post-monsoon period) was
conducted by Central Mine Planning & Design Institute Limited, CMPDI (A Mini
Ratna Company), 30.12.2022. Summary of DGPS survey stated that the highest
sand Replenishment occurred in river Yamuna in kotana Khadar mine with
194050 Cum and lowest sand Replenishment occurred in river Yamuna in
Sankround mine with 70431 Cum. (A Copy of the Replenishment study

annexed as Annexure G)

® The Joint Committee observed that no mining activity was going in lease area

on the day of Inspection. It was informed that the mining work has been stopped

since 12.12.2024.

® The joint committee observed that boundary pillars were found intact, except 02

pillars were submerged in the river/washed away and not visible.

® The Joint committee observed that some portion of the leased land area is being

used by local farmers for the cropping of seasonal crops, Mustard and wheat,

® Respondent No. 5 has established a weighting bridge along with the office,

around 2 km from the lease boundary.

® At the project office site, two acoustic-type DG were found installed with
proper stack height,

® Respondent No. 5 has installed a PTZ camera near the weighbridge, which was

found in Working condition during inspection.

® Respondent No. 5 has commissioned one bore well near the office/ Weight bridge

area, which was found working with valid permission.

° Respondent No. 5 has deployed two tractor-mounted water sprinkling systems

at the site office.
® Respondent No. 5 has provided a first aid facility in the site office.
® PP has planted approximately 30-40 plants near the office area (weighbridge

area) of the project,
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° Respondent No. 5 has not yet made an all-weather road from the site office to

the main road.

° Respondent No. 5 has not yet installed a solar-mediated lighting system in the

site office.
® Respondent No. 5 has not conducted an Environmental audit so far,
® Respondent No. 5 has not submitted a six-monthly compliance report regularly,

® Respondent No. 5 has not yet submitted the expenditure incurred under CSR to

the concerned authority.

® As per the EC condition, “Project proponent has committed to plant 1000
trees/hectare...” No such effort has been noticed near the lease area and the site

office.

e Sand mining from 25.10.2023 to 12.12.2024 well within the sanctioned limit
during both the years (2023 and 2024). (Annexure H)

® During the discussion with local officers and others, it has been found that the
river Yamuna has shifted toward the District Panipat (State Haryana). Various
village lands of the district Baghpat (State Uttar Pradesh) have been shifted to the
District Panipat (State Haryana) due to shifting of the path of the river Yamuna.
Various meetings have also been convened by both districts' officers on village

land issues.

3.2.1 Findings of the Joint Committee regarding the extent of illegal sand
mining, if any, done by Respondent No. 5, M/s Royal Construction Co:

The Joint Committee adopted following approach to ascertain the extent of illegal
sand mining, if any, done by Respondent No. 5, M/s Royal Construction Co:

a. The joint committee tried to obtain free satellite images of the area for the
period corresponding to the dates mentioned in the photographs submitted by
the applicant by plotting the coordinates of the leased mining area on the Google
Earth platform and accessing open-source satellite images from Airbus (EU) for
the year 2014 for the mining lease of M/s Royal Construction Co. The Joint
Committee was able to access a satellite image dated 18/06/2024
(Annexure-3 I), which depicts illegal mining activities outside the leased
mining area in the state of Uttar Pradesh. The image also revealed
multiple trucks and earth-moving machinery, along with vehicles using

the leased area qf M /s Royal Construction Co. to access the illegally mined
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area. However, no mining activities were observed within the leased

mining area qf M /s Royal Construction Co.

b. However, to ascertain the individual or company responsible for illegal mining
outside the lease area as explained above, the Joint Committee asked the Mining
Officer, Baghpat, to provide data on the total quantity of sand mined on
18/06/2024 by M/s Royal Construction Co, the date for which the Committee
accessed satellite imagery. According to the information provided by the
Mining Olfficer, Baghpat, 578 cubic meters of sand on 18/06/2024

(Annexure- J).

c. Since no mining activity was observed within the leased area qu/s Royal
Construction Co. in the satellite image, it indicates that the company may
have illegally mined the material from outside its designated lease area,

as visible in the image.

d. Further, the Joint Committee requested the Mining Officer, Baghpat, to provide
details of illegal mining cases reported to or by the Mining Department within a 2 km
radius of M/s Royal Construction Co.'s mining lease area in the past, along with
information on the individuals responsible for the illegal mining reported, if any. As per
details provided by the Mining Officer, Baghpat (Annexure- K), M/s Royal
Construction was found involved in;

i. Illegal extraction of 210 cubic meters of sand outside its lease area on
01/04/2024.

ii. Illegal extraction of sand below the water level on 06/04/2024.

iii. Illegal extraction of 1142.25 cubic meters of sand outside its lease area on
03/06/2024.

e. In view of the above, the involvement of M/s Royal Construction Co, in
illegal mining cannot be ruled out. About the extent of illegal mining, based
on the data available with the Joint Committee for the period from
01/04/2024 to 18/06/2024, it indicates that M /s Royal Construction Co.
has mined at least 1930.25 cubic meters of sand illegally. The extent of illegal
mining by respondent No. 5, M/s Royal Construction Co., beyond the above period may
be assessed by involving the Uttar Pradesh Remote Sensing Centre by accessing and

interpreting historical 3D satellite images.
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A. Copy of the Hon’ble NGT Order 4

B. Copy of Minutes of Meeting (MoM) of the Joint Committee 3

C. Objections filed by the application along with Photographs of the site 23
disclosed.

D. Copy of Environmental Clearance (EC) granted to M/s Royal 11
Construction Co.

E. Copy of approved Mining Plan of M/s Royal Construction Co. 2

F. Copy of Consent to Operate granted to M/s Royal Construction Co.by 6
Uttar Pradesh Pollution Control Board.

G. Copy of Replenishment Study 36

H. Production Details of Respondent No. 5 M/s Royal Construction Co. for 1
2023 and 2024

I. A copy of the free satellite image accessed by the Joint Committee 2

] Production report of Respondent No. 5 M/s Royal Construction Co for 2
18.6.2024, as provided by the Mining Deptt

K Report of Mining Officer regarding illegal mining activities of Respondent 9

No. 5 M/s Royal Construction Co.

L Photograph taken by the Joint Committee during Joint inspection 6
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Dr Krishnendu Mondal

Scientist D, J
MGEF & CC, New Delhi =
Z. | Dr, K Muthamizh Selvan, |
Scientist 'E* Absent

| MoEF & CC , Regional Office, Chandigarh ) |
3. [ Dr. AKX Gupm, - |
Scientist, E o

MoEF & CC Reglonal Office, Lucknow, |

#. | Dr. Narender Sharma, ' o
Scientis F i ﬁ( _ﬁ\\f""\

CPCBH, Regional Direczorate, Chandigark )
Crated: 2803, 2075 |

S
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Annexure-A

Item No. 10 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 756/2023
Sachin Tyagi Applicant

Vs.

Ritesh Sharma & Anr. Respondent(s)

Date of hearing: 10.12.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant: Mr. Sachin Tyagi, Applicant in Person

Respondents: Ms. Privanka Swami, Adv. for DM, Baghpat
Mr. Saumitra Jaiswal, Mr. Shubham Upadhyay & Mr. Surya Gupta,
Advs. for R-5
Mr. Pradeep Misra & Mr. Daleep Dhyani, Advs. for UPPCB (Through VC)
Mr. Rahul Khurana, Adv.
Mr. Mukesh Verma & Ms. Vatsala Tripathi, Advs. for Mining Department,
State of UP

ORDER

1. In this Original Application, registered on the basis of letter
petition, the Tribunal is considering the issue of illegal sand mining from
Yamuna river bed by using heavy machines at village Hathwal, District

Panipat, Haryana.

2. The Joint Committee appointed by the Tribunal had given the
report dated 28.02.2024 disclosing that the mining was being done in the
Yamuna river bed by the Respondent No. 5 by using JCB machines. The
findings of the Joint Committee in this regard is as under:-
“4.  During inspection it was found that mining was being done in
the river Yamuna bed by the unit M/s Royal Construction Company,

Village Chhapraula, Khadar, Tehsil Baraut, Distt. Bagpat by using
JCB machines. The area where the mining is being done falls in the
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jurisdiction of State of Uttar Pradesh and not falls in the jurisdiction
of State of Haryana. A report from Naib-Tehsildar, Samalkha was
also obtained to ascertain the area of jurisdiction where mining is
being done in the River bed. As per report no. 1229 dated
22.02.2024 given by Naib Tehsildar, Panipat it has been informed
the points A, B, C, D shown in the map attached with the report
where the mining is in operation during inspection by the joint
committee does not falls in the jurisdiction of village Hathwala,
Tehsil Samlakha, District Panipat. Therefore, the mining area not
relates to Village Hathwala. The copy of report is attached as
Annexure- B. As such, the area marked as ABCD falls outside the
administrative jurisdiction of Distt. Panipat Haryana.”

The District Magistrate Panipat-Respondent No. 6 has filed a

separate report dated 21.03.2024 stating that the leaseholder is carrying

out the mining within the lease area without violating the norms. The UP

PCB has also filed the response dated 30.04.2024, enclosing therewith a

copy of the EC, which was granted to the Respondent No. 5.

Contradicting the stand of the UP PCB and District Magistrate Baghpat,

objections have been filed by the Applicant and enclosing therewith the

photographs with Geo-coordinates showing instream sand mining. The

Respondent No. 9 has also filed the reply stating as under:-

“D.Observation:

e The available cloud-free satellite data from January'2024
to October'2024 includes six datasets (five from LISS-IV
MX and one from Cartosat-2E) were processed.

o Satellite images were orthorectified and Image maps were
generated.

e Photo locations (provided by Hon'ble Court) and State
boundaries obtained from the Survey of India (SO1) are
overlaid on orthorectified Satellite Images. The accuracy
and authenticity of the state boundary lies with the
Survey of India (SO1).

e It is observed from Satellite images that, the Yamuna river
course changes across the pre-monsoon, monsoon, and post-
monsoon periods.

e Most of photograph locations lies in Haryana State and close
to Uttarpradesh State boarder except Point No. 8, which is
clearly seen in Uttarpradesh State area.”
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4. In the aforesaid background, it is now required to be ascertained
based on the disclosure made in the objections by the Applicant and the
photographs enclosed therewith as to who has carried out the illegal
midstream sand mining by using heavy machines and to what extent the

Respondent No. S is responsible for the same.

S. The Applicant has pointed out that such illegal midstream sand
mining by using heavy machines is still going on between Baghpat and
Panipat. Hence, we constitute a fresh Committee comprising of the
representative of MOEF&CC, representative Member Secretary, CPCB and
RO, MoEF&CC Chandigarh and Lucknow. The RO, MoEF&CC, Lucknow
will act as the Coordinating Agency. The Committee will visit the site in
question specifically the sites disclosed in the photographs enclosed along
with objections of Applicant and the area where the lease has been

granted to the Respondent No. 5.

0. The Committee will ascertain the extent of illegal sand mining being
done in that area and the persons responsible for the same and extent of
illegal sand mining, if any, done by the Respondent No. 5 and will submit

the report before the Tribunal within 8 weeks.

7. Let a copy of the objection of the Applicant along with the
photographs enclosed therewith be forwarded to the RO, MoEF&CC

Lucknow.

8. On receipt of the report of the Joint Committee the concerned
parties will have the option to download it from the website and file

objection to the same within three weeks thereafter.

9. List on 04.04.2025.

Prakash Shrivastava, CP

3
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Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM

December 10, 2024
Original Application No. 756/2023
A..
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File No. XXI/ENV/NGT/CC/178/2025 /3 3 2 Dated: 17.02.2025

MINUTES OF THE FIRST MEETING OF THE JOINT COMMITTEE CONSTITUTED
IN THE NGT MATTER IN O.A NO. 756 OF 2023 TITLED SACHIN TYAGI Vs
RITESH SHARMA & ANR.

Date: 14.02.2025 Time. 02.00 PM
Background:

Hon'ble NGT vide order dated 10.12.2024 has directed as follows:

"....5. The Applicant has pointed out that such illegal midstream sand mining by using
heavy machines is still going on between Baghpat and Panipat. Hence, we constifute
a fresh Commitiee comprising of the representative of MoEFSCC, representafive
Member Secretary, CPCB and RO, MoEF&CC Chandigarh and Lucknow. The RO,
MoEF&CC, Lucknow will act as the Coordinating Agency. The Committee will visit the
site in question specifically the sites disclosed in the photographs enclosed along with
objections of Applicant and the area where the lease has been granted to the
Respondent No. 5.

6. The Committee will ascertain the extent of illegal sand mining being done in that
area and the persons responsible for the same and extent of illegal sand mining, if
any, done by the Respondent No. 5 and will submit the report before the Tribunal
within 8 weeks....."

Follow-up Action;
The Following members has been nominated frem their respective departments:

1. Dr. A.K. Gupta, Scientist ‘E’, MoEF&CC, RO, Lucknow.

2. Dr. Narender Sharma, Regional Director/Scientist 'F', CPCB, RD,
Chandigarh.

3. Dr. K Muthamizh Selvan, Scientist 'E' MoEF&CC, RO, Chandigarh.

4, Dr. Krisnendu Mondal, Scientist 'D*, MoEF&CC, New Delhi

In compliance to directions of Hon'ble NGT in above said matter, first meeting of the
committee was convened on 14.02.2025 in hybrid mode to discuss the modalities of site
inspection, The List of the participants is annexed as Annexure-Al
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upta, Sclentist "B’ welcomed the eammiltes members and

it the onset, Dr. AK, O
AL 18 8 f Hon'ble NGT in detail,

explained about directions o
The matter was discussed thoroughly by the present committee membera and
decided that the Joint Committee will visit the site in question on 21.02.2025.

The Regional Officer, UPPCB, Meerut & Mining Officer, Baghpat are requented to
assist the Joint Committee in Site Inepection and also provide the rcrntlr:-:l
documents/information of the matter as to enable the Joint Committee to comply with

the Hon'ble Tribunal order(s).
f'z,- L
“9l"

~/I:lr. A.K. Gupta
(Scientist ‘E')

The meeting ended with thanks to the Chair.

ol e il ol o ol i o

Copy to:

- Distriet Magistrate, Bhagpat. Email: dmbaginic.in with a request to direct the

concerned officer to assist the Joint Committee,

Member Secretary, UPPCB, Lucknow, Email: msiuppeb.in with a request to direct
the concerned officer to assist the Joint Committee,

Dr. Narender Sharma, Regional Director/Scientist 'F’, CPCB, RD, Chandigarh.

Email: narendersharma.cpchiigov.in
Dr. K Muthamizh Selvan, Scientist 'E’, MoEF&CC, RO, Chandigarh.

Email: ronz.chd-mefanic.in

Dr, Krisnendu Mondal, Scientist ‘D', MoEF&CC, New Delhi.

Email: krisnendn. mondaligov.in
Regional Officer, UPPCB, Meerut. Email: romeerutiiuppeb.in

Mining Officer, Bhagpat. Email: bagpatmo@gmail.com

&3 Scanned with OKEN Scanner
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List of Participants
5. No. Name Designation Emﬂ:L& Phr?:ﬂf?ﬂ
1. Dr. AK. Seientist 'E', MOEF&CC, calko-mefori
Gupta RO, Lucknow : —
2 Dr. Haftnder Regional Director/ Scientist nar:ndtr;g?;ghgégﬁ??ﬁgm in
Sharma | 'F', CPCB, RD, Chandigarh.

aﬁ Scanned with OKEN Scanner
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Panipat, Huryana, India

Unnamed Aoad, Haryana 132115, India

Lat 29.22538°
Long 77-33904°
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263 Annexure-D

Government of India
Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment
Authority(SEIAA), UTTAR PRADESH)

The -1
DAYACHAND BADGOTI

M. No 5 Nai Break Point Resturant, Bhur Chauraha K Pass, Yamunapur,
Bulanshahar U.P. -203001

ENVIRONMENTAL
CLEARANCE

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,

This is in reference to your application for Environmental Clearance (EC)
in respect of project submitted-to .the: SEIAA vide proposal number
SIA/UP/MIN/439838/2023 dated 10-Aug-2023..The particulars of the environmental
clearance granted to the project-are as below.

1. EC Identification No. EC23B001UP110342
2.  File No. 8077-7633
3. Project Type New
4. Category B
5. Project/Activity including 1(a) Mining of minerals
Schedule No.
6. Name of Project Proposed-Chhaprauli Khadar Ordinary

Sand-Mining ‘project on Yamuna Riverbed
7. Name of Company/Organization /= DAYACHAND BADGOTI
Location of Project UTTAR PRADESH
9. TOR Date N/A

©

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

(e-signed)
Ajay Kumar Sharma
Date: 07/10/2023 Member Secretary
SEIAA - (UTTAR PRADESH)

(Pro-Active and Responsive Facilitation by Interactive,
and Virtuous Environmental Single=-Window Hub)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.

EC Identification No. - EC23B001UP110342 File No. - 8077-7633 Date of Issue EC - 07/10/2023 Page 1 of 11
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‘h&} State Level Environment Impact Assessment Authority, Uttar Pradesh

Directorate of Environment, U.P.

Vineet Khand-1, Gomti Nagar, Lucknow- 226010
E-Mail- doeuplko@yahoo.com, seiaaup@yahoo.com
Phone no- 0522-2300541

Reference- MoEFCC Proposal no SIA/UP/MIN/439838/2023 & SEIAA, U.P File no-8077/7633

Sub: Environmental Clearance for Proposed Ordinary Sand mining project on Riverbed of Yamuna

River at Gata No. 1/2, Village- Chhaprauli Khadar, Tehsil- Baraut, and District: Baghpat, State-

Uttar Pradesh, (Leased Area 9.570 ha.), M/s Royal Construction Company.

Dear Sir,

This is with reference to your application / letter dated 10-02-2023, 13-03-2023, 10-08-2023,
23-08-2023 above mentioned subject. The matter was considered by 777" SEAC in meeting held on
23-08-2023 and 758" SEIAA in meeting held on 19-09-2023.

A presentation was made by the project proponent along with their consultant M/s
Cognizance Research India Pvt. Ltd to SEAC on 23-08-2023.

Project Details Informed by the Project Proponent and their Consultant

The project proponent, through the documents and presentation gave following details

about their project —

1. The environmental clearance is sought for Ordinary Sand mining project on Riverbed of Yamuna
River at Gata No. 1/2, Village- Chhaprauli Khadar, Tehsil- Baraut, and District: Baghpat, State-
Uttar Pradesh, (Leased Area 9.570 ha.), M/s Royal Construction Company.

2. The Terms of Reference

in the matter were issued by SEIAA, U.P vide Letter No.

45/Parya/SEIAA/7633/2022, Dated 23/03/2023.
3. The Public Hearing was organized on 12/07/2023 Final EIA report submitted by the project

proponent on 10/08/2023.

4. Salient features of the project as submitted by the project proponent:

1. | On-line proposal No.

SIA/UP/MIN/439838/2023

2. | File No. allotted by SEIAA, UP

8077/7633

3. | Name of Proponent

M/S Royal Construction Company,
Prop. Shri Dayachand Bargoti

4. | Full correspondence address of
proponent and mobile No.

R/o M.No. 5, Nai Break Point Restaurant, Bhur
Chauraha k pass, Yamunapur, District- Bulandshahar
(U.P.)

Mobile No-

Email-

5. | Name of Project

Chhaprauli Khadar Ordinary Sand mining project on
Riverbed of Yamuna River

Project location (Plot/Khasra/Gata No.)

Gata No. 1/2

Name of River

Yamuna River

Chhaprauli Khadar

6
7.
8. | Name of Village
9

. | Tehsil Baraut
10.| District Baghpat
11.| Name of Minor Mineral Ordinary Sand
12.| Sanctioned Lease Area (in Ha.) 9.570 ha

13.| Max & Min mRL within lease area

Max- 224.0 mRL & 222.0 mRL

EC Identification No. - EC23B001UP110342

File No. - 8077-7633 Date of Issue EC - 07/10/2023
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14.| Pillar Coordinates (Verified by DMO) Sanctioned Mining Lease Area
Pillar No. Latitude Longitude
A 29°13'14.6"N 77°08'39.3"E
B 29°13'11.4"N 77°08'33.5"E
C 29°13'21.8"N 77°08'21.33"E
D 29°13'25.7"N 77°08'29.7"E
15.| Total Geological Reserves 4,08,354 Cum
16.| Total Mineable Reserves in LOI 2,40,000 Cum/year
17.| Total Proposed Production 12,00,000 cum in 5 Years
18.| Proposed Production/year 2,40,000 Cum/year
19.| Sanctioned Period of Mine lease 05 years
20.| Method of Mining Open Cast Semi-mechanized Method
21.| No. of working days 260 days
22.| Working hours/day 8 hrs
23.| No. of workers 54
24.| No. of vehicles movement/day 70
25.| Ultimate Depth of Mining 2.90m
26.| Nearest metalled road from site 2.30 km (approx)
27.| Water Requirement PURPOSE REQUIREMENT (KLD)
Drinking 0.54
Suppression of dust 3.0
Plantation 19.0
Others (if any) 0.54
Total 23.08
28.| Name of QCI Accredited Consultant with | Cognizance Research India Pvt. Ltd.
QCI No and period of validity. 1922, validity= 10, September 2023
29.| Any litigation pending against the | No
project or land in any court
30.| Details of 500 m Cluster Map & | Yes, certified
certificate issued by Mining Officer 342/Kha. li./2022-23 Dated- 10.01.2023
31.| Details of Lease Area in approved DSR Yes, given in the DSR
374/M 0-228/2017 (Khanan Niti)- DSR
32.| Proposed CER cost/year Rs 2,00,000/-
33.| Proposed EMP cost/year Recurring Cost- 8,88,000/-
34.| Length and breadth of Haul Road Length: 500 m, width: 6 m
35.| No. of Trees to be Planted 9500 plants

5. The mining would be restricted to unsaturated zone only above the phreatic water table and will
not intersect the ground water table at any point of time.

6. This project does not attract any of the general conditions applicable on mining projects
specified in EIA Notification 14/09/2006.

7. The mining operation will not be carried out in safety zone of any bridge or embankment or in
eco-fragile zone such as habitat of any wild fauna.

8. There is no litigation pending in any court regarding this project.
The project proposal falls under category—1(a) of EIA Notification, 2006 (as amended).

Based on the recommendations of the State Level Expert Appraisal Committee Meeting (SEAC)

held on 23-08-2023 the State Level Environment Impact Assessment Authority (SEIAA) in its Meeting
held 19-09-2023 and decided to grant the Environmental Clearance to the title project for collection

EC Identification No. - EC23B001UP110342 File No. - 8077-7633 Date of Issue EC - 07/10/2023 Page 3 of 11
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of 2,40,000 Cum/year for lease area of 9.570 ha subject to effective implementation of the following
General Conditions and specific conditions:-

General condition:

1.

10.

11.
12.

13.

14.

15.

16.

17.

18.

This environmental clearance is subject to allotment of mining lease in favour of project
proponent by District Administration/Mining Department.

Forest clearance shall be taken by the proponent as necessary under law.

Any change in mining area, khasra numbers, entailing capacity addition with change in process
and or mining technology, modernization and scope of working shall again require prior
Environmental Clearance as per the provisions of EIA Notification, 2006 (as amended).

Precise mining area will be jointly demarcated at site by project proponent and officials of
Mining/Revenue department prior to starting of mining operations. Such site plan, duly verified
by competent authority along-with copy of the Environmental Clearance letter will be
displayed on a hoarding/board at the site. A copy of site plan will also be submitted to SEIAA
within a period of 02 months.

Mining and loading shall be done only within day hours’ time.

No mining shall be carried out in the safety zone of any bridge and/or embankment.

It shall be ensured that standards related to ambient air quality/effluent as prescribed by the
Ministry of Environment & Forests are strictly complied with. Water sprinklers and other dust
control majors should be applied to take-care of dust generated during mining operation.
Sprinkling of water on haul roads to control dust will be ensured by the project proponent.

All necessary statutory clearances shall be obtained before start of mining operations. If this
condition is violated, the clearance shall be automatically deemed to have been cancelled.
Parking of vehicles should not be made on public places.

No tree-felling will be done in the leased area, except only with the permission of Forest
Department.

No wildlife habitat will be infringed.

It shall be ensured that excavation of minor mineral does not disturb or change the underlying
soil characteristics of the river bed /basin, where mining is carried out.

It shall be ensured that mining operation of Sand/Moram will not in any way disturb the,
velocity and flow pattern of the river water significantly.

It shall be ensured that there is no fauna dependant on the river bed or areas close to mining
for its nesting. A report on the same, vetted by the competent authority shall be submitted to
the RO, PCB and SEIAA within 02 months.

Primary survey of flora and fauna shall be carried out and data shall be submitted to the RO,
PCB and SEIAA within six months.

Hydro-geological study shall be carried out by a reputed organization/institute within six
months and establish that mining in the said area will not adversely affect the ground water
regime. The report shall be submitted to the RO, PCB and SEIAA within six months. In case
adverse impact is observed /anticipated, mining shall not be carried out.

Adequate protection against dust and other environmental pollution due to mining shall be
made so that the habitations (if any) close by the lease area are not adversely affected. The
status of implementation of measures taken shall be reported to the RO, UPPCB and SEIAA and
this activity should be completed before the start of sand mining.

Need-based assessment for the nearby villages shall be conducted to study economic
measures which can help in improving the quality of life of economically weaker section of
society. Income generating projects/tools such as development of fodder farm, fruit bearing
orchards, vocational training etc. can form a part of such program me. The project proponent
shall provide separate budget for community development activities and income generating
programmes.

EC Identification No. - EC23B001UP110342 File No. - 8077-7633 Date of Issue EC - 07/10/2023 Page 4 of 11
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20.
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22.

23.

24.

25.

26.

27.

28.
29.

30.

31.

32.

33.

34.

35.

36.
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Green cover development shall be carried out following CPCB guidelines including selection of
plant species and in consultation with the local DFO/Horticulture Officer.

Separate stock piles shall be maintained for excavated top soil, if any, and the top soil should
be utilized for green cover/tree plantation.

Dispensary facilities for first-aid shall be provided at site.

An Environmental Audit should be annually carried out during the operational phase and
submitted to the SEIAA.

The District Mining Officer should quarterly monitor compliance of the stipulated conditions.
The project proponent will extend full cooperation to the District Mining Officer by furnishing
the requisite data/information/monitoring reports. In case of any violations of stipulated
conditions the District Mining Officer will report to SEIAA.

The project proponent shall submit six monthly reports on the status of compliance of the
stipulated environmental clearance conditions including results of monitored data (both in
hard & soft copies) to the SEIAA, the District Officer and the respective Regional Office of the
State Pollution Control Board by 1st June and 1st December every year.

A copy of the clearance letter shall be sent by the proponent to concerned Panchayat, Zila
Parisad/ Municipal Corporation and Urban Local Body.

Transportation of materials shall be done by covering the trucks / tractors with tarpaulin or
other suitable mechanism to avoid fugitive emissions and spillage of mineral/dust.

Waste water, from temporary habitation campus be properly collected & treated before
discharging into water bodies the treated effluent should conform to the standards prescribed
by MoEF/CPCB.

Measures shall be taken for control of noise level to the limits prescribed by C.P.C.B.

Special Measures shall be adopted to protect the nearby settlements from the impacts of
mining activities. Maintenance of Village roads through which transportation of minor minerals
is to be undertaken, shall be carried-out by the project proponent regularly at his own
expenses.

Measure for prevention & control of soil erosion and management of silt shall be undertaken.
Protection of dumps against erosion, if any, shall be carried-out with geo textile matting or
other suitable material.

Under corporate social responsibility a sum of 5% of the total project cost or total income
whichever is higher is to be earmarked for total lease period. Its budget is to be separately
maintained. CER component shall be prepared based on need of local habitant. Income
generating measures which can help in upliftment of poor section of society, consistent with
the traditional skills of the people shall be identified. The programme can include activities
such as development of fodder farm, fruit bearing orchards, free distribution of smokeless
Chula etc.

Possibility for adopting nearest three villages shall be explored and details of civic amenities
such as roads, drinking water etc proposed to be provided at the project proponent’s expenses
shall be submitted within 02 months from the date of issuance of Environment Clearance.

The funds earmarked for environmental protection measures should be kept in separate
account and should not be diverted for other purpose. Year wise expenditure should be
reported to the Integrated Regional Office, MoEF&CC, Gol, Lucknow, SEIAA, U.P and UPPCB.
Action plan with respect to suggestion/improvement and recommendations made and agreed
during Public Hearing shall be submitted to the District mines Officer, concern Regional Officer
of UPPCB and SEIAA within 02 months.

Environmental clearance is subject to obtaining clearance under the Wildlife (Protection) Act,
1972 from the competent authority, if applicable to this project.

The proponent shall observe every 15 day for nesting of any turtle in the area. Based on the
observations so made, if turtle nesting is observed, necessary safeguard measures shall be
taken in consultation with the State Wildlife Department. For the purpose, awareness shall be

EC Identification No. - EC23B001UP110342 File No. - 8077-7633 Date of Issue EC - 07/10/2023 Page 5 of 11



37.

38.

39.

40.

41.

42.

43.

44,

45.

46.

47.

48.

268

created amongst the workers about the nesting sites so that such sites, if any, are identified by
the workers during operations of the mine for taking required safeguard measures. In this
regards the safety notified zone should be left so that the habitat/nesting area is undisturbed.
The project proponent shall undertake adequate safeguard measures during extraction of river
bed material and ensure that due to this activity the hydro geological regime of the
surrounding area shall not be affected.

The project proponent shall obtain necessary prior permission of the competent Authorities for
withdrawal of requisite quantity of water (surface water and groundwater), required for the
project.

Appropriate mitigative measures shall be taken to prevent pollution of the river in consultation
with the State Pollution Control Board. It shall be ensured that there is no leakage of oil and
grease in the river from the vehicles used for transportation.

Vehicular emissions shall be kept under control and regularly monitored. The vehicles carrying
the mineral shall not be overloaded.

Provision shall be made for the housing of construction labour within the site with all
necessary infrastructure and facilities such as fuel for cooking, mobile toilets, mobile STP, safe
drinking water, medical health care, creche etc. (MoEF circular Dated : 22-09-2008 regarding
stipulation of condition to improve the living conditions of construction labour at site).
Personnel working in dusty areas should wear protective respiratory devices and they should
also be provided with adequate training and information on safety and health aspects.
Occupational health surveillance program of the workers should be undertaken periodically to
observe any contractions due to exposure to dust and take corrective measures, if needed.

A copy of the clearance letter shall be sent by the proponent to concerned Panchayat, Zila
Parishad/ Municipal Corporation, Urban Local Body and the Local NGO, if any, from whom
suggestions/ representations, if any, were received while processing the proposal. The
clearance letter shall also be put on the website of the Company by the proponent.

The environmental statement for each financial year ending 31st March in Form-V as is
mandated to be submitted by the project proponent to the concerned State Pollution Control
Board as prescribed under the Environment (Protection) Rules, 1986, as amended
subsequently, shall also be put on the website of the company along with the status of
compliance of environmental clearance conditions and shall also be sent to the Integrated
Regional Office, MoEF&CC, Gol, Lucknow by e-mail.

The green cover development/tree plantation is to be done in an area equivalent to 20% of the
total leased area either on river bank or along road side (Avenue Plantation).

Debris from the river bed will be collected and stored at secured place and may be utilized for
strengthen the embankment.

Safety measures to be taken for the safety of the people working at the mine lease area should
be given, which would also include measure for treatment of bite of poisonous reptile/insect
like snake.

Periodical and Annual medical checkup of workers as per Mines Act and they should be
covered under ESI as per rule.

Specific Conditions:

District Mining Officer shall ensure that if mineable quantity mentioned in LOI is amended as per
replenishment study report the project proponent shall seek amended/fresh EC.
Directions/suggestions given during public hearing and commitment made by the project
proponent should be strictly complied.
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A certificate from Forest Department shall be obtained that no forest land is involved in mining
or as a route and if forest land is involved the project proponent shall obtain forest clearance and
permission of Central and State Government as per the provisions of Forest (conservation) Act,
1980 and submit before the start of work.

The mining lease holders shall, after ceasing mining operations, undertake re-grassing the mining
area and any other area which may have been disturbed due to their mining activities and
restore the land to a condition which is fit for growth of fodder, flora fauna etc.

If the proposed project is situated in notified area of ground water extraction, where creation of
new wells for ground water extraction is not allowed, requirement of fresh water shall be met
from alternate water sources other than ground water or legally valid source and permission
from the competent authority shall be obtained to use it.

Project Proponent should submit action plan for carrying out plantation at least @1,000 plants /
ha of lease area. In this case, PP should prepare a plan, duly approved either by Forest
Department or district plantation committee, for planting at least 10,000 plants, either on
government land or community land, within a periphery of 5 km from the boundary of the lease
area along with provision for maintenance for 5 years. Survival of plants should not be less than
the survival rate notified by Uttar Pradesh Forest Department otherwise it will be treated as
violation of EC condition.

In consultation with District Environment Authority or an Authority nominated by concerned
DM, project proponent will prepared a conservation and management plan for rejuvenation and
management of water bodies having total surface area of more than 50 ha. Funds for the same
will be kept in a separate bank account and six monthly compliance status will be presented by
project proponent before the nominated authority in the District.

Department of Geology and Mines, Government of Uttar Pradesh and / or concerned district
administration, before releasing the security deposit to Project Proponent will ensure that
Project Proponent has fully complied with the EC conditions. Non-compliance, if any, should be
reported to UPSPCB for appropriate legal action and recovery of compensation.

Any application for transfer of this EC, during its validity period unless it is cancelled by a
competent authority, has to be necessarily accompanied with status of compliance of EC
conditions duly certified by IRO, MoEFCC, Gol, Lucknow.

Directorate of Geology and Mining will ensure conduct of replenishment study from reputed
institution for subsequent years in compliance of Hon’ble NGT orders. The quantity mentioned in
Lol or quantity mentioned in replenishment study, whichever is less, would be maximum
guantity which project proponent may extract. It will be ensured by District Administration and
Geology and Mining Department.

.NOC from Irrigation Department/ Concerning Authority regarding river bed mining to be

obtained before start of mining activity.

Project proponent has committed to plant 1000 number of trees/hectare. The project
proponent/consultant if desires may approach to concerned District Forest Authority to plant
1000 trees/ha on a land available to the Forest Department. The project proponent will deposit
the required amount for this entire plantation work (including its maintenance and security) to
the Forest Department.

The project proponent shall install solar light in their site office.

During the submission of 6 monthly compliance reports, the project proponent should make sure
that the periodically taken site photographs should also be annexed along with the compliance
report.

Preference should be given to indigenous local species as per the consultation of the local district
Forest Officer.

Link Road from the quarry site to the main road shall be constructed as an all-weather road with
blacktopping and maintained by the project proponent.
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Vehicular emissions should be kept under control and regularly monitored. Suitable measures
shall be taken for proper maintenance of vehicles used in a quarry operation and transportation.
The project proponent should explore the possibilities of rainwater harvesting.

Agreement/ Consent between project proponent and competent authority/ landowner for
haulage road from lease site to link road.

Latest technology (water sprinklers/ tankers) to be adopted for mitigating dust at source points
in lease area and haulage road during operational activity/vehicular movement.

As per the proposed plan, plantation with area specific plant species, number of plants to be
planted and report of green belt development to be submitted to the concerning department
Water requirement details along with source of water and the permission/ agreement with the
concerning authority/ water supplying agencies to be submitted.

Submit the Hydrological study report of lease area that the quantity given in Lol will be mined
without affecting the geo-hydrology of the River.

The Environmental clearance will be co-terminus with the mining lease period/mining plan
whichever is less.

At the time of operation, project proponent will comply with all the guidelines issued by
Government of India/State Govt./District Administration related to Covid-19.

Environment management in according to environmental status and impact of the project.
During the school opening and closing time transportation of minerals will be restricted.
Selection of plants for green belt should be on the basis of pollution removal index. Project
proponent should ensure survival of tree saplings. Mortality should be replaced from time to
time.

No mining activity should be carried out in-stream channel as per SSMMG, 2016.
Pakkamotorable haul road to be maintained by the project proponent.

A separate Environmental Management Cell with suitable qualified personnel shall be set-up
under the control of a Senior Executive, who will report directly to the Head of the Organization.
Permission from the competent authority regarding evacuation route should be taken.

One month monitoring report of the area for air quality, water quality, Noise level. Besides flora
& fauna should be examined twice a week and be submitted within 45 days for a record.
Provision for cylinder to workers should be made for cooking.

The capacity of trucks/tractor for loading purpose will be in tonnes as per Transport Department
applicable norms and standard fixed by the Government.

Approach road kaccha is to be made motarable and tree saplings to be planted on both sides of
the road. Width of the haul road shall be more than 6 meter.

Indigenous plants should be planted according to CPCB guidelines and in consultation with local
Divisional Forest Officer.

. The project proponent shall in 2 years conduct detailed replenishment study duly authenticated

by a QCI-NABET accredited consultant, and the District Mines Officer.

Provision for two toilets and hand pumps should be made at mining site.

Drinking water for workers would be provided by tankers.

Mining should be done by Bar scalping methods extraction (typically 0.3 -0.6 m or 1 - 2 ft) as per
sustainable sand mining management guidelines 2016.

A buffer/safe zone shall be maintained from the habitation as per mining guidelines.

Corporate Environmental Responsibility (CER) plan shall be prepared by the project proponent
and the details of the various heads of expenditure to be submitted as per the guidelines
provided in the recent CER notification No. 22-65/2017-IA.I1l dated 01/05/2018.
Health/Insurance card, Medical claim, regular health check-up camps, facilities shall be provided
to the regular/temporary/Contractual or any base workers. Copy of receipt shall be produced to
the Directorate of Environment along with the compliance report.
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Measure for conservation of water through rainwater harvesting and cleaning and maintenance
of natural surface water bodies of the nearby areas may be considered as one of the activity in
CER.

The excavated mining material should be carried and transported in such a way that no
obstruction to the free flow of water takes place. Suitable measure should be taken and details
to be provided to concern Department.

Submit annual replenishment report certified by an authorized agency. In case the
replenishment is lower than the approved rate of production, then the mining activity /
production levels shall be decreased / stopped accordingly till the replenishment is completed.
The project proponent shall ensure that if the project area falls within the eco-sensitive zone of
National park/ Sanctuary prior permission of statuary committee of National board for wild life
under the provision of Wildlife (Protection) Act, 1972 shall be obtained before commencement
of work.

If in future this lease area becomes part of cluster of equal to or more than 05 ha. then
additional conditions based on the EIA shall be imposed. The lease holder shall mandatorily
follow cluster conditions otherwise it will amount to violation of E.C. conditions. If the certificate
related to cluster provided by the competent authority is found false or incorrect then punitive
actions as per law shall be initiated against the authority issuing the cluster certificate.

Project falling within 10 KM area of Wild Life Sanctuary is to obtain a clearance from National
Board Wild Life (NBWL) even if the eco-sensitive zone is not earmarked.

To avoid ponding effect and adverse environmental conditions for sand mining in area,
progressive mining should be done as per sustainable sand mining management guidelines 2016.
In case it has been found that the E.C. obtained by providing incorrect information, submitting
that the distance between the two adjoining mines is greater than 500mt. and area is less than
05 ha, but factually the distance is less than 500 mt and the mine is located in cluster of area
equal or more than 05 ha, the E.C issued will stand revoked.

The project proponent shall in 2 years conduct detailed replenishment study duly authenticated
by a QCI-NABET accredited consultant, and the District Mines Officer which shall form the basis
for midterm review of conditions of Environmental Clearance.

The mining work will be open-cast and manual/semi mechanized (subject to orders). Heavy
machine such as excavator, scooper etc. should not be employed for mining purpose. No
drilling/blasting should be involved at any stage.

It shall be ensured that there shall be no mining of any type within 03 m or 10% of the width
which-ever is less, shall be left on both the banks of precise area to control and avoid erosion of
river bank. The mining is confined to extraction of sand/moram from the river bank only.

The project proponent shall undertake adequate safeguard measures during extraction of river
bank material and ensure that due to this activity the hydro-geological regime of the surrounding
area shall not be affected.

The project proponent shall adhere to mining in conformity to plan submitted for the mine lease
conditions and the Rules prescribed in this regard clearly showing the no work zone in the mine
lease i.e. the distance from the bank of river to be left un-worked (Non mining area), distance
from the bridges etc. It shall be ensured that no mining shall be carried out during the monsoon
season.

. The project proponent shall ensure that wherever deployment of labour attracts the Mines Act,

the provision thereof shall be strictly followed.

The project proponent will provide personal protective equipment (PPE) as required, also provid
adequate training and information on safety and health aspects. Periodical medical examination
of the workers engaged in the project shall be carried out and records maintained. For the
purpose, schedule of health examination of the workers should be drawn and followed
accordingly.
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The critical parameters such as PM10, PM2.5, SO2 and NOx in the ambient air within the impact
zone shall be monitored periodically. Further, quality of discharged water if any shall also be
monitored [(TDS, DO, pH, Fecal Coliform and Total Suspended Solids (TSS)].

Effective safeguard measures, such as regular water sprinkling shall be carried out in critical
areas prone to air pollution and having high levels of particulate matter such as loading and
unloading point and all transfer points. Extensive water sprinkling shall be carried out on haul
roads.

It should be ensured that the Ambient Air Quality parameters conform to the norms prescribed
by the Central Pollution Control Board in this regard.

The extended mining scheme will be submitted by the proponent before expiry of present
mining plan.

Four ambient air quality-monitoring stations should be established in the core zone as well as in
the buffer zone for monitoring PM10, PM2.5, SO2 and NOx. Location of the stations should be
decided based on the meteorological data, topographical features and environmentally and
ecologically sensitive targets and frequency of monitoring should be undertaken in consultation
with the State Pollution Control Board.

Common road for transportation of mineral is to be maintained collectively. Total cost will be
shared/worked out on the basis of lease area among users.

Proponent will provide adequate sanitary facility in the form of mobile toilets to the labours
engaged for the project work.

Solid waste material viz., gutkha pouchs, plastic bags, glasses etc. to be generated during project
activity will be separately storage in bins and managed as per Solid Waste Management rules.
Natural/customary paths used by villagers should not be obstructed at any time by the activities
proposed under the project.

Digital processing of the entire lease area in the district using remote sensing technique should
be done regularly once in three years for monitoring the change of river course by Directorate of
Geology and Mining, Govt. of Uttar Pradesh. The record of such study to be maintained and
report be submitted to Integrated Regional Office, MoEF&CC, Gol, Lucknow, SEIAA, U.P. and
UPPCB.

The project authorities shall advertise at least in two local newspapers widely circulated, one of
which shall be in the vernacular language of the locality concerned, within 7 days of the issue of
the clearance letter informing that the project has been accorded environmental clearance and a
copy of the clearance letter is available with the State Pollution Control Board and also at web
site of the SEIAA at http://www.seiaaup.in and a copy of the same shall be forwarded to the
Integrated Regional Office, MoEF&CC, Gol, Lucknow, CPCB, State PCB.

The MoEF&CC/SEIAA or any other competent authority may alter/modify the above conditions
or stipulate any further condition in the interest of environment protection.

Concealing factual data or submission of false/fabricated data and failure to comply with any of
the conditions mentioned above may result in withdrawal of this clearance and attract action
under the provisions of Environment (Protection) Act, 1986.

Any appeal against this environmental clearance shall lie with the National Green Tribunal, if
preferred, within a period of 30 days as prescribed under Section 11 of the National Environment
Appellate Authority Act, 1997.

Waste water from potable use be collected and reused for sprinkling.

A width of not less than 50 meter or 10% width of river can be restricted for mining activities
from river bank.A condition can be imposed that mining will be done from river activities from
river bank.

You shall also ensure that the proposed site is not a part of any no-development zone as

required/prescribed/identified under law. In case of violation, this permission shall automatically
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deem to be cancelled. Also, in the event of any dispute on ownership or land use of the proposed
site, this clearance shall automatically deem to be cancelled.

Any appeal against this EC shall lie with the National Green Tribunal, if preferred, within a
period of 30 days as prescribed under Section 16 of the National Green Tribunal Act, 2010.

The above stipulated conditions will be enforced inter-alia, under the provisions of the Water
(Prevention & Control of Pollution) Act, 1974, the Air (Prevention & Control of Pollution) Act, 1981,
the Environment (Protection) Act, 1986 and the Public Liability Insurance Act, 1991 along-with their
amendments and rules made there under and also any other orders passed by the Hon'ble Courts of
Law relating to the subject matter.

The project proponent will have to submit approved plans and proposals incorporating the
conditions specified in the Environmental Clearance within 03 months of issuance of this clearance.
The SEIAA/MOEF reserves the right to revoke the environmental clearance, if conditions stipulated
are not implemented to the satisfaction of SEIAA/MoEF. SEIAA may impose additional
environmental conditions or modify the existing ones, if necessary.

This is to request you to take further necessary action in matter as per provisions of Gazette
Notification No. S.0. 1533(E) dated 14/09/2006, as amended and send regular compliance reports to
the authority as prescribed in the aforesaid notification.

Copy, through email, for information and necessary action to —

1. Additional Chief Secretary, Department of Environment, Forest and Climate Change,
Government of Uttar Pradesh, Lucknow (email — psforest2015@gmail.com)

2. Joint Secretary, Ministry of Environment, Forest and Climate Change, Government of India,
3rd Floor, Prithvi-Block, Indira Paryavaran Bhawan, Jor Bagh Road, New Delhi-110003
(email — sudheer.ch@gov.in)

3. Deputy Director General of Forests (C), Integ rated Regional Office, Ministry of Environment,
Forest and Climate Change, Kendriya Bhawan, 5th Floor, Sector “H”, Aliganj, Lucknow —
226020 (email - rocz.lko-mef@nic.in)

4. District Magistrate, Bagpat.

5. Member Secretary, Uttar Pradesh Pollution Control Board, TC-12V, Paryavaran Bhawan,
Vibhuti Khand, Gomti Nagar, Lucknow-226010 (email - ms@uppcb.com)

6. Copy to Web Master for uploading on PARIVESH Portal.

7. Copy for Guard File.

(Ajay Kumar Sharma)
Member Secretary, SEIAA

Signature Not\Verified

Digitally signe b/y‘ y Kumar
Sharma
Member Secret

T . Date: 10/7/20234.37:22 PM
EC Identification No. - EC23B001UP110342 File No. - 8077-7633 Date of Issue EC - 07/10/2023 Page 11 of 11



l Ehwhwfnrl_:‘!ﬂ:_aﬂ 274

S Annexure-E
I,
IRCCES
qdcd UF GiaH (Heema™, 3090,
G o, TG
4T H
Rrarfasrh
Baghpat
ger-  2023/1/29/177038 a1 ;- 2023-02-01
fomer - EEIEIRED =t M/s Royal Construction Co/370737, Devi Pura 2, Bulandshahar-
203001 Prop. Shri DayachandBargoti & 7&1 # T&is%d 993 Baghpat & T8
Baraut ITH-Chhaprauli Khadar =T #0-1/2, &% 9.5700 g0 # IT@=s ATeTor
T (TIT SO, F @AF 92 gq TTH @A TSI AT TG 6 G99 § |
"z,

ST Ao % ga & g wear g {56 5<% d=iq & & g # qgrames =T M/s Royal
Construction Co/370737, Devi Pura 2, Bulandshahar- 203001 Prop. Shri
DayachandBargoti 13T Y5qd @A« J1ST &l SATHIGH 3L 9T IT-Tis (TETY)

AeTact, 1963 & MaH-34 & ST (4) % Tefid T&T ATIHRT HT TN Hid g (oA
2023-02-01 =T F< <=7 47 8l

“GET ATSAT FT SATHIGT [HHfored 9Tt o e T 73T 2

“GAT TS & AqHIEd @ 927 faerg [Feares & faqi® & anmt 60 (71 ) srafd
e o forw srAttaa o STar g1 @9 &= 9 240000.00 = H10 TTaay @idst T Ica1aA

S Rt T B

Fate | T T @ % (L0 % 3= q{= @ JIo1 H HOrg 2
AT & ST 8, T HEMAT @A ATSAT T&qd Feel AT 07 SALETAT TSETE FT T

st ST afeent 1 qreATcds ITHTIT TSI A TAT GITd G A3 Fidd g AT
o i o
AFLTF ATALTIAAT TLA T I TSI FHT AT

ST @A TISTHT 0l Ueh-Teh THTTOTT AT Ha(erd (STATI &Rl AT U Mo &
ST AT H ATHA@T AT T e T QAT AT T HT R

SATHIGd @A ATSHT § (A ed THAT o ATETE Tg&TT GI8T @A HF 7 (o6 ST o 97
ST 9¥ T2&1X & (%G 9g I 91 1 SeTs T ST ST JELaT HdaTgl il ST

GAT ATSAT &l (AT aa TTafh oTav o 972 SAqHIad T SIrav gi-

1. 3= T =TS Afewan 01 0 UF ATSTE ~IAaw 10 H10 ZAT ATRT| @A T ATehad
03 Y0 T LTS T AT TTHT o acf SIT FT FHH B T (RAT STTAIT| GAF HTF ST AT &
ST AT AT AT ST |

2. G 1 ATEhan 03 HT0 T TELrs Tk AT ITAT (Heheret o aor, ST dT w7 g1 ah T
ST

3. G UT T T F&e US (49 9 A< 79 AT
4. syTeent o fordr =i e g 39 i o 91T Srfs st Jei=rd s aeT il S|

5. @99 A5 & T AN a ST a1l 929 AN (Fg 70) 92 Faf8a &1 § 51 #71 fgawe
TR STTRTT, qTie ATRAT & SANTHT 8 Icqd A il I & LT ST el



Annexure-E


6. T&I o qeave & q&[ [ AT FFaq 50 HT0 T @ FH1 (/AT ST aford g1 STEF aF
AR g1 Aol H Jeae =l AT AT Ry ST

7. T T=3dT & Hag H AT IR/ 4R 2T GAT-9A7F 97 137 feermas et
TE HTAA SATATAT 26 ST T ATATAT TSI G 6T ST

ST ST STre g T ST HITRd @ FSAT il Hod g T TFIfeerd T2 Fl AaTe
o ST FIT FT ITH ITTH THIE ITH FT [ 1 {9srar 7 58 F:7 |

e R

(R wfar)

Digitally sGRET by AR aushik
Date: zozs.aﬁpﬁégpms

2023/1/29/177038 (1)/10 vt ,ag fasish

Fraferfas w1 goaryd ua srasg® s arer oq Sfua:-

1- T ATIFL, acd U GIAHH A9, 3090, S9s- Baghpat

2- 7gTaTa “t M/s Royal Construction Co/370737, Devi Pura 2, Bulandshahar-
203001 Prop. Shri DayachandBargoti 70 dg#te Baraut S¥as Baghpat

3- GHF AN, Y Td GiAEHH Haermed, 3090, a3

SR

Date: 202398 17910
Fd Ager



276 Annexure-F

W Uttar Pradesh Pollution Control Board
B | "4 Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
o Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.in, Website: www.uppcb.com

197311/UPPCB/M eer ut(UPPCBRO)/CTO/both/BAGHPAT /2023 Date: 29/11/2023
To,
M/s
MSROYAL CONSTRUCTION CO
GataNo 1/2 Mining Area 9.57 Ha Village - Chhaprauli Khadar , Tehsil Application Id-
- Baraut , Dist - Baghpat , U.P . BAGHPAT 250617 23653977

Consolidated Consent to Operate and Authorisation hereinafter referred to asthe CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

CCA ishereby granted to MSROYAL CONSTRUCTION CO located at Gata No /2 Mining Area 9.57
Ha Village - Chhaprauli Khadar , Tehsil - Baraut , Dist - Baghpat , U.P ,BAGHPAT,250617. subject to
the provisions of the Water Act, Air Act and the orders that may be made further and subject to following
terms and conditions :-

1. ThisCCA MSROYAL CONSTRUCTION CO granted for the period from 29/11/2023 to 31/12/2027
and valid for manufacturing of following products.

S |Product Quantity Unit

No

1 SAND MINING, 240000 Cubic Meterd/Y ear
CuBIC
METER/ANNUM

2. Conditions under Water (Prevention and Control of Pollution) Act -1974 as amended :-
(i) Thedaily quantity of effluent discharge (KLD) :-

Kind of Effluent Quantity(KLD) | Treatment facility | Discharge point

Domestic 0.50KLD - Septic Tank SEPTIC TANK
SEPTIC TANK

(i) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with areport in this regard to be dispatched immediately.
(iii) The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time :-

Industrial Effluent Quality Standard

S.No. Par ameter Standard

(iv) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
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stopped immediately and this Board has to be intimated by fax/phone/email with areport in this regard to be
dispatched immediately.

(v) The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained
continuously so as to achieve the quality of the treated sewage to the following standards.

SNo. Parameters Standards

3. Conditionsunder Air (Prevention and Control of Pollution) Act -1981 as amended :-

i) The applicant shall use following fuel and install a comprehensive control system consisting of control
equipment as required with reference to generation of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the following standards.

Air Pollution Sour ce Details

S No. Air Typeof fuel | Stack no Control Height of
Pollution Device Stack
Source

Emmission Quality Standards

S No. Stack no Parameters Standards

In case of stoppage of functioning of air pollution control equipment, production has to be stopped
immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately

(ii) The unit will not use any type of restricted fuel.

iii) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure asis
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas/zones (Industrial, Commercial, Residential, Silence) which are as follows :-

Day time : from 6.00 am. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 am.

Standardsfor Industrial |Commercial | Residential Silence
Noiselevel in Area Area Area Zone
db(A) Leq

Day |Night| Day |Night| Day |Night| Day |Night
Time| Time| Time| Time | Time| Time| Time| Time

75 70 65 55 95 | 45 50 40

4. Essential documentsto be submitted by the Industry/Unit as Applicable :-

(i) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(i) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.

5. Competent Authority reserves the right to change/modify/add any time any condition of this CCA.

6. Unit hasto comply with the following specific & general conditions. Non compliance of any provision of
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 will results in legal action under the aforesaid Acts and Rules.
7. In compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of
Environment, Forest and Climate Change, Uttar Pradesh. Y ou are directed to develop Miyawaki Forest as
per the SOP available at URL :-http://www.upecp.in/TrainingSession.aspx for ensuring timely compliance of
this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the
amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/- (Rs. Fifty Thousand
Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-
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compliance of this direction, your consent will be revoked by the Board.

8. If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

General Conditions:-

1. The applicant shall get analysed the samples of effluent/emission/hazardous wastes at least once in athree
month from the laboratory recognized by the MoEF and shall report to the UPPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

3. Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipul ated
conditions within 30 days of receipt of this CCA. If at any point of time, it is found that the industry is not

complying with stipulated conditions or any further direction/instruction issued by the Board, legal action

shall be initiated against the applicant.

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be |eak-proof

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems.
7. The industry shall provide Inspection Book at the time of inspection to the Board's officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board's offices and all

other concerned offices. In case of failure of pollution control equipment, the production process connected

to it shall be stopped with immediate effect.

9. Theindustry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

10. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by

the Competent Authority.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge
point or emission point

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.

Specific Conditions:-

1. ThisCTO isvalid only for the SAND MINING-2,40,000/- CUBIC METER/ANNUM (“Ordinary Sand
Mining” only on the riverbed of Yamuna River at Gata No.1/2, Area 9.570 ha in Village-
ChhaprauliKhadar, Tehsil - Baraut, District - Baghpat, Uttar Pradesh).

2. The ground water shall be abstracted only after obtaining NOC from the UPGWD and submit the copy to
the Board within a months failing which CTO shall be deemed automatically cancelled.

3. The industry must submit a proof of Bank Guarantee submitted in the Board, if not then submit the Bank
Guarantee as per CTE issued to unit on 10.05.2023 as per specific condition no. 3 and 34 within a month,
failing which CTO shall be deemed automatically cancelled.

4. The unit must comply the EC transfer permission granted by SEIAA,U.P. vide its letter dated- 24.02.2023.
5. Unit must submitted balance fee of Rs. 75,000/- in the Board within 15 days of issuing this certificate
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6. Unit must submit replenishment study in the Board immediately otherwise CTO issued by the Board shall
be deemed cancelled automatically.

7. Unit must comply the conditions of CTE issued by the Board on 10.05.2023 and send the compliance
report with specific conditions within 15 days to the Board.

8. In case of any change in production capacity, process, raw materials use etc. the unit will have to intimate
the Board. For any enhancement of the above, fresh Consent to Establish has to be obtained from U.P.

Pollution Control Board.

9. Unit shall comply with various Waste Management Rules as notified by MoEF& CC i.e. Plastic Waste
Management Rules, 2016, Solid Waste Management Rules, 2016, Hazardous and Other Wastes

(Management and Transboundary) Rules, 2016, E-waste (Management) Rules, 2016, Construction and

Demolition Waste Management Rules, 2016, and Battery Rules 2000.

10. Under the Noise Pollution (Regulation and Control) Rule 2000, the unit shall take adequate measures for
control of noise from its own sources within the premises so as to maintain ambient air quality standardsin

respect of noise to less than 75 dB(A) during day time and 70 dB(A).

11. The unit shall provide adequate arrangement for fighting the accidental |eakages/discharge of any air
pollutant/gas/liquid from the Residential Colony etc. which are likely to cause fire hazard including

environmental pollution.

12. Unit shall submit first compliance report with respect to conditions imposed within 30 days of issue of
this permission.

13. Unit shall comply with direction issued under Graded Response Action Plan (GRAP) time to time by
Hon’'ble Supreme Court & Commission for Air Quality Management in NCR and Adjoining Areas

(CAQM).

14. Operation and maintenance of APCS shall be done in such away that the emission generated from stacks
is always within prescribed norms of the Board.

15. Unit shall comply with the CAQM (Commission for Air Quality Management in NCR and Adjoining
Areas) direction no. 53 and 62 and other direction issued time to time regarding use of cleaner fuel.

16. Unit shall comply with the CAQM (Commission for Air Quality Management in NCR and Adjoining
Areas) direction no. 55, 62 & 68 regarding DG sets.

17. The unit shall be monitored all sources of emissions from Boiler/Thermopack etc. after fuel conversion
from Regional Laboratories, UPPCB on payment basis within a month. To ensure emissions parameters as
per CAQM order.

18. The industry shall establish Miyawaki forest inside the factory in sufficient area the treated effluent from
the STP shall be used for forestation.

19. Unit must comply the Guideline of Mining Sustainable Sand Management Guideline, 2016.

20. Industry shall abide by directions given by Hon'ble Supreme Court, High Court, National Green
Tribunals, Central Pollution Control Board and Uttar Pradesh Pollution Control Board for protection and

safeguard of environment from time to time.

21. Units CTO may be withdrawn anytime by the UPPCB in case of non compliance of any conditions or in
the case of a verified complaint against the unit.

22. To control the dust emission proper size water sprinkler and dust arrester shall be installed and its
operation will be essential during the process period.

23. In case of D.G. Set operation it will ensure that any type of emission will not be the cause of public
nuisance and environmental deterioration. The Canopy and proper exhaust stack shall maintained according

to resides and human settlement of nearby area.

24. The Board reserves the right to deemed cancel this CTO which is being granted to the said industry at
any time in case if the industry is violating any of the conditions of the consent to establish.

25. In case of violation of above mentioned conditions or any public complaint the CTE shall be withdrawn
in accordance with law.
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26. Industry shall submit first compliance report with respect to conditions imposed within 30 days of issue
of this permission.

27. Industry shall submit monitoring reports of all stacks and ambient air quality from a certified/approved
laboratory under E.P. Act 1986 within a month of starting the commercial production in the plant.

28. Industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act 1981 as
amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other applicable rules
notified under E.P. Act 1986.

29. The unit shall obtain prior consents in the event of any addition of new emission generation sources such
as- Boiler/ Furnace/ Heaters/ D.G. Sets or alteration of existing emission sources in accordance with section-

21/22 of air Act 1981 (as amended respectively).

30. This CTO will automatically stand cancelled on receipt of any complaint in future and on confirmation of
investigation in the course of the complaint and non compliance of the directions/orders passed by Hon'ble
National Green Tribunalfrom time to time.

31. The mining work be done by the project proponent in such a way that the contour of the river is not
changed.

32. Mining should not be done by the project proponent after sunset or at night.

33. Minimum 33% of the land on which unit is established will be covered by the plantation of tall trees of
suitable species as per the guidelines set up by the Board vide its Office Order no.H16405/220/2018/02 dt.

16/02/2018. The copy of this guideline is available at URL http://www.uppcb.com/pdf/Green-Belt-

Guidle_160218.pdf. Beside this, the unit will install 5 additional saplings within the campus with protection

measures for ensuring their survival.

34. This Consent to Operate (CTO) order shall automatically become invalid on issuance of Closure Order
by C.P.C.B / UPPCB and further on Revoking of Closure order, the Consent order shall become valid.

Chief Environmental Officer (Circle 3)
Copy to:

Regional Officer, U.P. Pollution Control Board, Meerut to ensure the compliance of the conditions imposed
in the certificate.

Chief Environmental Officer (Circle 3)
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Chapter : Introduction

ik Pliing i

Sand ining is n process of the polual removal of sond from the fereshore including
rivers, swemng and ks, Sand s mined from bepelses and inland dunes and dredged
from river Lied. The sand is dug up, the valumble minerals are separsted in waler by nsing
flseir diffevent density, and the remaining ordinary sund i ve-deposited. Tiver sand is
vitad for fuman well-being and for susienance of rivers. River sand is ane of the world's
et phentiful resources (perhaps as much as 20% of the Eanh's crust 15 sond) and has
the ability 10 replsnish iself. As = resource, sand by definition is “a loose, menherent
mass of minessl materials and is a prodwst of sataral processes. These processes are the
disiniegration of rocks and corals under the influsnce of wealhering and abrasion,

Sand bas become 1 very imponani-niineral for sociely due 1o iis many usss mainly in
infrastructural activitiss, Sand and gravel have Jong been used 35 aggregate for
construetion of roads and buildings. Today, the demand for these marerials continues to
rise. In Lodia, the wain source of sand is from river food plain sand mining, in-3iream

mining, coastal sand mining, palec channel ssnd mining, and sand mining fom
agricolnoral frekds. '

Rirver sand mining is & common praclice: 35 habitalion concentrates atong the rivers and
thee miming Iocstons are prefemred neay the markets or along the 1ru;115p-m1min'n reqte, for
reducing the wanspanation cost River sohd minhﬂ can demage privaie and public
pm:rli;s a8 well 25 aquatic hebiimts, Excegsive removal of sand may sismificemby
distor the pacoral equilibeiem of a sueam charme]. The roie of sanmd is very wital w.r_'h.
regards o fhe protection of the constol emdronment Iy acts ps 3 buffer againsi strong
tidad waves and storm surpes by reducing their lmpacis as they reach the shoreline, Sand
18 8150 8 habtiet for crustscean species and other related maring organisms,

Impasel of Eumdh':lﬂilﬂ_

Pejrilsand mining has many peaitive impaces an the econoimy med,on The quality of 1ife
o people. However, il exirmeind in txeess amouit beyoml 1he replenishmen race, it has
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adlverse mod deshiactive imgsncl, on (e dver syslem, making il wnsustaimabie, The

ancts of sind mining nre as s

Pusiiive Trgurcts : ] :
Smad deposition eventunily lemls lo reduchinn [ conveyance capacity of river

feading to Mood i rivers, Proper dredging of sand keeps the bed al the desired level,
Thws if dredging is nol done, due lo continais deposition of sand, the depth of river
nay el redeced, This will result in Nooding ol waler and loss of properties. It also
facifilates the navigation in the channe!, Sand is the main fine aggregate in concrete,
Riverbeds are major sources of cleun sand. There is a change in traditional housing
af people in India.and sand has become ane of the ezcential raterial for construclion.

Taking m:::'n:l;;d:rmim lhe places of occurrences of the adverse environmental
impacts of river sand mining, Kitetn and Rowan (1997) classified the impacts
broadly inls twe categories namely off-sile impscis and on-site impacis. The off-site
impacts are, primarily, \ransport reluted, whercas, the on-site impacis arc gencrally
channel relstod. The on-site impacts re classified into excavation impacts and water
supply impacts. The impacts associated with excevation are channel bed lororering,
migration of excavated pils and undermining of structures, bank coflapse, caving,
bank erosion and valley widening and channel instability. The wmpacts on water
sapply are reduced pround water recharge 10 local aquifers, reduction in sorage of
water for people und livestock especially daring drought periods, contamination of
waier by oil, gesoline and conflicls hr:m;tm miners and local communities. Tamy
reporis show that depletion of sand in the sweambed and along cossial areas I.‘;|'|.|,5.|:I5
the decpening of rivers and estuaries, and the enlargement of river mouths and

coastal mlets. [l moy also kead o saline-waler intfasion from the nearby sea. Thus in-

siveam sand mining results in the destroction of aquatic and Hparian habitat through

large changes in the channel morphology. Impacts inctude bed depradation, bed
coarsening, lowerad water isbles near the sireambed, and channel ingtabiliny.

s well undersigad thet mining changes the physica] characteristics of the Tiver
'hus.ir-1.-IE=1L'|irhﬂ the eiosely linked Nors and Gna, antl nlers tie bocal lydrology, soil
EtToClure ag well 05 the soclo-ecomomic condition of Use basin, In gensral, it wae
rcmtmd !hﬂ-l in-Eream mining, resubied in chnanel degrndotion nod erosion, hend
CUUIRE, retfenpad warbidity, stream bonk ercsion eic. All these changes ml'«.mm:ly

-
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cillar lireutly lay durmape 10 orpemisms ar

thrcagh habit deprdation or indirectly Urongl dignaption of foodweb,

pinistey of Envivanmeny, Foresis & Clingate Change (Mo FEF&CC), Government of
ki, tw the Suatafeable Sumd Wb Moragemen? Guidelines, 200 6has identifed
- e Following impacts on aecownt of gand snd gravel mining:

Exwaction of bed material m excess of replenishmend by tramsport from
opstream causes the bed 1o lower (degrads) upstream and downsirsam of the sie
of remaval.

In-stream habital is impected by increase i river gradient, suspended load,
sediment wensport, sedimen: deposition. Excessive sedimen deposition for
replenishment increases tbidity which prevents peneiration of light required
for pholosynihesis and r:tluu:r:ls faod availability of aguatic fauna,

Riparian habitat including vegsisive cover on snd adjacent ko the river banks
contrals erasion, provide nutriert inputs into the stream and prevents intrasion of
poilutants in the stream through :mlian:EBnk erogion and change of morphelogy
of the fiver cin desttoy the riparian vegeiative cover. I .

Bed degradation are responsible for channel shifing, causing loss of propenies
and degradation of lendscape, #1 can also undermine bridge supponts, pipe lines
ar oiher sirociures.

Tiegradation foay chang the morphology of fhe river bed, which canstitutes ane
aspect of e agquetic habitat.

Degradaion can deplete the eptire depth of gravelly bed material, exposing other
subssrates thal may undertie the gravel, which could in wm affect the qualicy of
aguatic habit, Lowering of ground waier 1able in the flood plzin because of
lowering of riverbed bevel 03 well as river wiler bevel tekes place because of
exlraction and drainmg ocul of exeessive pround waer from the adjacent arcas.
Sa, il o feodplain aquilhf drains 1o the siream, proundwater levels can be
bewered g 8 resiuh of bed degradation

Lowiering of the water isble cap desiroy riparinn vegetion

Excessive pumping of ground waler in the process of wining in abantoncd

chonmels -I]qu!h.':. prowndl whlsr snising seoneity ol irrgntion and denking water

I extreme cases iy may crenie ground fissurus and subsidence in adjacens oreas.

e e e i e e e
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The other deleterions impact.s of indiscrete mining inclode-
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1=Inm]iuu is reduees] s bed elevitlons augd Thsod helghis decrense, redscing

hazard for homan seeupnicy of Doodplains aml 1he possibility of demmge 1o
engincering wavks,

The gupply of werbmul sedimeicg 1o Noodpliing 18 rdiced o Nocd baighs
decrense.

Rapid bed degrodation may iraduce bank collapse and erasien by incressing the
heighis of bnaks, :

Polluting ground water by reducing the thickness of the filier malerial especially
if minimg is taking place a1 1op of vecharge fissures. .

Choking af filler materials for ingress of ground wates from river by dumping of
finer maseria], compection of filler 2one dus to movement of heavy vehickes. I
also reduces the permeability and porosity of the filter material.

Removal of gravel from bars may canse downsweam bars 1o erade i 1hey
gubsequently receive less bed materisl than is earied downstream from them by
:mmm l.l'-lTﬁpEIT[ i '

Em!ngiu.i effects oo bind nesting, fish migration, angling, =te.

Direct destraction from hesvy eguipment operation; discharges from equipment
ard refaching.

Bijo-security and pestrisks.

Impacts on consts] processes.

Less of riparian habitst resulting from direct removal of vegeiation along the stream

bank 1o facilitate the uss af s draghine or theaugh Ine process ol lowening the water whle,
bank underculiing, and chanhel ineigion.

The plysice] compagition and stability of subsrates are altered 25 2 result of in-giream

mining &nd isast of these physichl effects may swncerbale sediment entrainment i the
channal.

1.1 Sustabwalde Sapd Mining Guliclines ~MoEF&CC

Sand is nncarally oeeuring grmilae meterinl compused of finely divided rock and
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© mineroh poricies betwteen 150 micron 1o 4.75 num in dismeier, Sanel is Tormed de i
Scniliering of rocks dic \o vethunical fores, Tn s pro

ceds the walithered rocks Mopms
" gravel and then Lo saud, ,

Sand ol grvect jopeiler kiown os nggregnie, tepresent the highest valume of mw
aterial vied on earth, The mining of aggrepate has been continuing for many years,
Mow the mining of agpregaies has resthed a level threatening the environmem
ecogysiem besides ilso reaching 2 level of scaicity thal would threaten the economy, It Is
recommended that sand & aggregate mining, and quarrying should be dane only aler
sound scientific assessment and adopaing best praciices 10 limid the smpct on The
ERVirCrMERL,

T is also feit that the greater tse of substhate material (manufucured sond) &

constraction technalogy, and sustainable use of the resgurce could drastically reduce
adverse impack of miping on the environmend,

The Guidelines has been bused on the follewing principles:
o WUneonrolled sard mining is not susteinabie.

Comgliance with present and futore begislation and regulstions on the subject is
mandaary and not voluslary, -

Ezch lease holder snould be given the opporiunity 0 Eulf-rcmﬂ-nb: 10 the extent that it
. can demomgayste complignce with bepistalion 2nd regulations.

Where salf. regulalion fails 1o delives complinnce with lzgislation and regutotions,
inereased formal enforcement and menisoring should be implemented witk punilive
measurss opplied i line wich the jegal framework.

There is a peed 1o proten the environment and the right of the pepulaiion W live in
clean and sale surroundings, with (he need to use rafral vesorces in e wiry that will
ke o positive snd sustpinnble contribuikon W the cononTy.

The mzin abjectives of the Guldelines are:

To ensiare that s2nd and gravel mining is done in environmentntly susinineble ond
socially responsible mnmney., i

To ensure avaibabilicy of adlequate quamticy of nggregnie in st inshle mamner.
“To apply rives model snaies o ialinliFying tlve aggrodations zones ond guantitics
sunable for mining.

Toimprove te effectiveness of monitoring ol minisg and wangponniion of mined

TiPage
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Eissiire conservation of the viver equilibrivm and its natral environment by
praccction and restorlion of the ceologion! sysiom,

ot medterial,

Avoid aggradations ai the dowistream reach cepeciilly those with hydrulic
shroetores sich ns jellics, walcr imakes oie,

mgiwe the rivers are protecied from bank and bed erosion beyond its swhie profile,

Mo obstraction 10 the river low, waler Sranspor! and restoring the viparian rights and
i stvemm habitals.

Aveid polhotion of river waler lending 10 water qualily delerioralion,

To prevent depletion of ground waler reserves due 1o exeessive deaining out of
aronndwater

To prevent ground waler pollution by probibiting sand mining on fissures where it works as
- filter price to ground water recharge.

Vo maintain the river equikibrium with the appliation of sediment transport principles in
delermining ihe localions, period and quansity to be extracied.

Streamlining and simplifving the process for prant of environmental clesrance (EC) for
suslainoble mining.

il |

Approaches to Sustainable Sand and Gravel Mining:

Following cengiderations sheuld be kept i mind for sand J gravel mining;

Parts of the river reach thet experience deposition or ageradations shall be idemified firsl. The Lease
holden’ Environmentzl Clearance holder may be allowed to ecirael the sand and- grovel deposit in
thase locations Lo mansge aggradations probiem.

The dislance between sites for sand and gravel mining shall depend on the replenishment rate :uﬁh:
river. Sediment raing curve for the potential sites shall be developed and checked against the
extracied valumes of sand and gravel. '

Sand and ﬁmvﬂ may be exieserel across e entive acipse channe] during the dey seasen,

Abandaned siream channels on tenace and fnneiive floodplaing be prefewsd rather thn sctive
channelzs and their deleas and food plaing. Stream-should not be divertad 1o Tarm inactive channel,
Lanyers of sand snd grave| which could be removed: from tlie river bed shall depend on the width of the

8
river and replenishment raie of ibe river, i';

*  Sand and gravel shall not be allowed 1o be eximecied where srosion may oocur, such s af the concave 3
bk, I .

EjPage
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5“,,,; anel gravel shall not be extracied within 200 in 300 meler from any erucial hydroalic stnaemre
wach a5 puanping station, wener imakes, mind bridges. The exsct distance should be asceniained by the
ool authties besed on Jocal situstion. The cross-seclion survey should cover @ minimom distance
of 1.0 km apstrcan and 10 ki dowistreamn of the potential reach for extraction. The sediment
sainpling sheuld fnchide e bed moterial and bed material food before, during and after exiraction
periad, Develop & sediment rating curve a1 the upstream end of the polential reach using the surveyed
cross- section. Using the historical or gauged flow rating curve, detenming the suitable period of high
flaw that can replenish the exiracted volume. Caloulate the exmaction volums based: on the sediment
rating carve and high flow pariod afcr Ii.l:[-l:ﬂ:l']illil'l,g the allovwsble mining depth.

Sand and gravel could be exiracted from the downstream of the sand bar at viver bends.,

+  Reizining the upstream ae bo twe thirds of the bar and riparian vegeistion is sccepled a5 a method o
promete channel stability.

* Flood discharge copacity of the river could be malnained in areas where there are sigaificant flocd

. hazard 1o exisiing srocrures or infrastructore, Sand and gravel mining may be allowed to maintain the
nafural flow capaeity based on surveyed crogs. séction histery. :

= Ahezmatively, off-channpel or {loadplain extraciion is recommended to pllow rivers o replenish the
quantity taken oul during mining.

*  The Fiedmont Zone (Bhabhor ares) paniculasly in the Himaloyan foothills, where riverbed material is
roined, this ssndy-gravelly irack consnnines extellent eopduits and holds the greater potential for
ground waler recharge. Mining m such areas should be preferred in locations selected away from the

chiannel bank sirsiches,

Mining depth should be restrieied 10 3 meter and distance from the bank showld be @ meter o

10 prresnt of the rver width whichever less. . _

The bomow ases showld preferably be located én lhe rver side of the proposed embankment, hecouse
they ges salted up in coursz of time. For low embankment less than & m in hedght, borrow area should
ncd be sebecied whihin 25 m from the 1oafheel of the embankment, In cose of higher embankment ihe
distonce should not be less than 50 m. Jn order 1o obviate development of flow parallel 1o

embenkmenl, cross bars of widih <ight limes the depth of borrow plis spaced 50 10 60 meters o
to-ceritre shauld be beM in the barrow pils.

Dremarceion ol mining aran willy pillars ancl gea-refeiencing should be done prioe 1o st of mining.
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Chapter 2:ProjectDescription

General
BAGHPAT district {5 situmted: o western comer of Utter Pradesh state and falls under upper

gangetic plairs-westem plains agro slimatic zobe. Hindon siver fozms eastern boundary while

e Tives forms westem boundary of the district,

Biaglypat district Eulls under Mesrut Division and Baghpat city is the administrative headquarters of
he district. There are 03 Tehsils (Baghpat, BarausiKhekhrs), 06 bocks (Baghpat, Baraut, Bineull,
Clipesuli, KhekhraBPilans); 03 Municipel Corporations (Baghp, Baraut&Khekhm)& 287
Villages in the distriet. : ' ' '

' Fﬂ"“‘%} GHATIAGAD
Il P Plta i aryg B i b ", ;
F] renean igieey B dusse e

ey it 0 il
—— Waibajp

FMyurs 17 Mt oy o BAGHPAT

ek bepyrut ol pemmy s Com. ALK ko Ry

P S T v ooy st nara L TR T e N A, EONNA I T SRR
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astiict Errulile:

AGHPAT lics between Lagitade 28° 47° 00" and 26° 18° 00" Morth and 77° 07 30°* and
3“. 00" Enst, The o] peographic ara of the disircs is sboul 1333 Sq.Km.

.- H Ta dhe |H]'ﬂ.h al the ﬂiﬂl'-ll:l ﬂltmmhﬁ :"“-J Huﬂﬁ'm!url. L |hE it ?nftﬂm! d'ﬁ'lrji:l! 1> the ﬁ-ﬂ‘ulh

Ghazbisdd to the west across Yanmuna river are Delhi, and Saaipat districl opd Horyana state,

-
|

fiaghpat & one ol the six districts of the Meerut division of Utlar Pradesh sate. The dismct is having

05 Legislative Assembly seats (Vidhan Sabha) and 01 Parlismentary seat (Lok Sabha). As per the

e il-penasthe-district has - population of 13,03, 048" af which e were 700,070 (53.7%) and-:

fenale were 6,02,978 (46.3%). The sex ratio fn the district is 861 females per 1000 males. The
density of papulation in the distric as per 2011 censis is 881 per 5g. Jow. Literacy rate of the diswict
15 TLOT%,

Sand and same minor mincrals (Quartz, Feldspar mineral & Micaceous minérals and heavies)are
available in Baghpal District. Sand is the main minesal available on the banks of the rivers Yamana
and Hindem, Sand is available which is used in constraction. Minor minerals are used by the Public
Werk Departmen! for road construction in and nearby diswricts. Baghpat district is drained by
Y ermms, Hindon&Erishnirivers

1 CHmate Condition: The climate of the district is sub-humid and quite moderate. Summers are
nite warm & May is the hotiesl month with mean. daily madmom tempersiure 40°C 1o daily
manirmum emperature of 24.8°C. The maximoem temperature may also as m]ug]: as 48°C,
Winters are quite cold with Janzary is the coldest month with mean daily maximm temperature
20.6°C and mean datly minimum lemperatere 7.9%C. Wimer pertod is from Oclober’ Movember
o February f March & summers are from April 1o Juné, Adr is dry during the greater part of the

E year and April & May are nsually driest months,

3 Ruinfall & HWumidity: Monsoon senson prevails during mid.June 1o mid Seprember. The
uversge rainf2ll doring 2004-32 is 5853 mm and normal enoual rainfall for the period 1901-

W70 i 6154 mm. The mean monthly marming relative humidity is 67%.About 90% of the
armual rainfall is received froem soutl-wes mangeon,

J_E v .
A Topegraphy & Fermiin: The disiric forms o parl of Yamuna — Hinden doabin Yamuoa sub-basin
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o plain, It weewpics part inler-Muvial bels o Cangii- Yamuna in he exireme western
i fhic. The arca preschis a0 aven wopogrophy with clevalion of lnnd surface from 215m to
" obove Menn Sea Level. The aren shows penile slope with general nverage gradicat of
9 ) (sl The centrul patt of the district exhibils slighily highte region which acts as a divider
L coween Yaumina &Hindon vivers, The main easterm Yamuna canal is fowing along this divides

Fronm wcih b0 souihe

$oil Types: The develapment of soils i the district can be sttributed to differential erosional &
depasitional activities, Different marphological unils have been bestowed with different types of
soils. The soil ranges from pare sand to stiiT clays end with combinstion of these are (W0 Exireme

liths wmils, The pure sand is called bhurd clay is called maliyar, When the zand is mixed with clay

in equel praposiion the soll may be lermed as domat or loam which is » good sgricultural sail.
Depesiding uptn coments of sand and clay, there can be further classification of domat. The ward
kalleer i used 15 denste the bald patches where nodfing grows and may be infested with reh at
pasches. Alluvial soil ocerring in floed plain of river is called kamp and yields good crop. Gauhan
is highly masured sodls and is resiicted close wo villages. The area is also marked by the
developament of ravines snd bad Jand st places along the banks of Yamuna, Hindon&Krichni rivers.
The ravenous soils are generslly rich i iron (Fe) and sllumininm (A1) contents.

b Water Course & Hydrelogy: District Boghpat is underlain by thick fluvial sedimens deposited by
Tt river Yammins and Hindon with right bank tribmiaries. Bastcally deposits belong 10 quaternary
period and are flocdplam deposits. The sediments are admixmire of elay and sand of different grades.
The district forms a part of Yamuna-Hindom doab in Yamuna subsbasin of indo-panpetic plagn. It
acoupees part imer-fluvial beli of Gonga-Yamuna in the extreme western pant of the s1ate. The ares
presents an even lopagraphy with elevation of land surfece from 218m to 233m above Mean Sea
Level, The area shows gentle slope with peneral aversge gradient of 0.1 Sm/km. The central part of
the dispriel exhibits slighuly higher regicn which acis as & divider betwesn Yamunh &Hindon fvers,
The main eosien Yomune cangl is Nowing along s divides from nonh to soulh, Ceo-
mepaclogically, the svea is dividod into thyee brond geo-morphie utits vis-d-vis alder alluvinl plnin,
alder Naod phain of Yamuna ond Hindon rivers “;ﬂ the active flood ploin of these rver. Older

Al T 5 . i
¥l pliin i the pldest geo-marshic unit which covers abows 20% of ihe disirier ares, The older

Mood gz i

mn-ilzh.m {;r by @ fHindon rivers nie limited 1o higher elevmion zones and accur in narrow
ter, lemls :

R IEI'I]': ‘:-Il:ular NH.IEE * lh: e ':d- Ih:E: rj'ﬂﬂ! sl g mm'mnmd h.!I" gilher cne or

B, Active flond plalg is-restricied 1o th ; F

Hindun & Brishai fuers. b2 present dny netive chnonels of the Yamuno,
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v in shallaw aguifors, in pencrol i& polable and suitnble Torlrrigation and indusicia)
The _ eleetricnl eatdicivity ol groand watey b

picalic 2ome mpges  Fom 690 (Binseli block HIP) 0 14930 psfom st 25 °C (Pilana

5 peck HP). The value of Fluorde comlenl ranges fom 0.04 (Pilana block HP) o 1.85
E: wgl (Bat block W) and Niwate value ranges from 0.1 mgfl (Khekra block W/F) 10

a0 mpfl (Bagpat block WP The Mitrale contem >45mpfl is also observed m Pilana
Mock WEF ot 65 mgh. The high Witrale content is most fkely dee 1o the use of
ferilizers  for  egriculiore and  improper wesie d.is*pns-al-. Al oiher constieents wiETh,

Ca, Mg, Ma, HOO3, 504, K, C| are within permissitle Nimits. Ground water quality of
degper aquiler 15 akso porble and suiteble for wrigation and industrial porppees.

Grgund "Waner Development:

The siage of ground waler development in the distret is 116.61%. This is quite high and calls for
atioplion of & careful strategy for farther pround water development due to declining ground water

trend. In canal dommand area, sirategy of conjunctive use of surface and ground wirter needs fo hﬂ
adopied for funare ground water developrent.

K.eeping in view the negative availsbiliy of ground water resources in the district, over exploited
-categary of ground water development foe all blocks except only one biock i.e.Barsut, that too falls

in s=mni critical category and high overall stage of develogment for whole of the districy, there is no
(easibility for furiher pround water absiraction strucions in the district,

Topopraphy & Slepe

The disirict forms o parl of Yamuna-Hindon doab in Yamuna sub-basin of Indogmgetic plain. It
accipies pan of imerflwvial beh of Gangs-Yamuna inthe extreme western part of the state. The arca
presems wm even wpearephy with slevation of land sorface from 21 1o 233m above mean sen level.
The srea shows a_gestle slope wilh general avernge gradient O.1Smiflom, The central part of the
disiriel exhibits slighily higher region which acis s waier divide betwesn rivers Yomuans and

Hindon. The main easiern Yamuna canal is flowing algng this, divide from north 1o south.

Dirafnage Sysiem

The iotal geographicil srea of thie disiict ks 13,33 bnldy he, The disirict of Baghpat s drained by river
amunn and Hindon with Useir iribstoriss namely Daala B‘L'gd'll.l:l'l-.. Tora, Komdlinl aic. Average raim

iijtage
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5 3853 nwn. General shinwic of the disiict is sub-hunid CHLE: [ P e —— by
of alr with & imensely bol summncr oad cobd wimer. Jn the dkstrier anly 7521 o
comatitating 7.13%]) al net irvignied nren of 105127 ha i inviguied by mesns of cumils and 9IS i
(2. A4%) ia Trrigated by nssewedl,

Table L.: Drainage System with Deseription of main rivers

Flad e p—— .

ana.Iti| i .21 1 tal uru

L Findon River paid 0. 1% af el nrgn
3, Knshai/Farsani River i £.4% of 1otal aren

210 Description of Rivers
The wain rivers munning through (he distrier are Yaruna and Hindon. A brief deseription of rivar ol
Baphpal digisicy is provided below:

auma River:

The River Yarmuna is the largest tribmtary of River Ganga. The Yamuna River is ena of (he Imparinal and
gaceed rivers of Indin. 1t originates from the Yamenotd Glacier ar 8 hoipht of 6,387 malors nn_l]m aoieth
western shopes of Banderpooch pesks in the uppesmes: region of the Lower Himalwyn In Utindenshi,
Uliarakband State, and ofter wavelling oppecsimstely o woesl Yength of 1,376 Kilomutarn (hrongh
Uttartichand, Himachal Pradesh, Delhi, Haryana snd Utier Pradesh finolly meets with the rlver Clangas il
Triveni Sangam, Proyagraj, The river is pre-dominanily smow fed and hag n eatghinent nres of
appresimstedy 7,083 square Kilomesers and jaing the Ganges at Sangem [25"2525.75"N, B1"53'] 1LIH0"E)
in PFrayagreg Disimel ¢f LLP,

The Yamuna River & ane of the imporiant and sscred rivers of India, 11 is the lorgest irfbuinry o [ the River
Gangs, 1 originates from Yamusoud glacier in the Mussoorie range of (be lower Himaluyos, omil niter
traversing 1,376 km foins (be fver Ganga ai Allobabad. The drainage ares of the Yomunn bazin |a 366,220
sq km, which compeises part of seven swies, viz, Unarakhand, Himachal Prodesh, Uilnr Pradesh, Horyana,
Defhi, Rajssihan and Madiys Fradesh. The Yamuno River hes four main tritwiarles [n (e Himalnynn
segiom: Rishi Gangs, Haruman Ganga, Tans, and Giri, In the plaing, 1he makn ributaries rre e Hindan,
Chamioal, Siel, Betwa emd Ken, The river water is peneraliy wed for ircigmlioe, deinking and lnchumpien va
well as for mess bolling, boundry, cotle bathing, and secretion of the cremition nsle Tho cengmswin af
' diversion stnsssures 01 regubar imervals (Fathiniking, Wosrabnd, Gkhla, Ookul, wie) fee irrigatian,
damesile sni indusiriol waser supply, s largely modified the fow neglme of the rvar, The laflow al

a
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gl srented ar pargiably e in e siver Deler apprvmics Lt wyijer ity pewblern ol ihe
*hoagh the green vevolulion was linpoelunt for food secuirly, bt leck of regulation i the

£ cunlnles absiraction has led v greond waler lobde depletbon enuses domage in enmsal Hninge fctwia
C purfe and provnd waler, resiliing chinge in surface waler dysimics during e lean sesson of the P

This is the rain mmrgrr tiver segiveiits chserved between Hathiniknd and Palls (D),

Yamuma River enters in Baghpot at village Bodho end passes through 26 more villages namely, Tmds,
Hangal, Kori, Dheka, Badmkba, Kakar Kbord, Ksker Kalon, Shabga, Jaguss, Kuiape, Kheri Pradhan,
Eherslslamgur, Selumpur, Faizpoinhana, Methala, Miwara, Baghpat, Pali, Katha, Nagla, Mawelcalan,
Saneraud, Morpur ¥lsalga, Abdulpur and Subhanpur Villages. The 1ol length bf Yamonn River in the
d.'il:;il'il:i i approvimaiely 80 Kin.

Himdon River:
Hindon River, o tribufory of ¥amina rver, is 8 river in jnds thot oniginstes in the Sabaranpor district,

from the Stadumbhari devi range Unper Siviliks in Unar Pradesh. The river is entively ramfed and bas a
appronimale cylohment grea of 7,083 sguare kilcmetres (2,735 5g mi).

Hiadon River enders Baghpat theough Avelagarhi Reserve Forest and-the last villape throwgh it exits from
Eraghpat District is Buranpiar Kalan 1ts length in Baghpar Digtrict is around 73 lalometers, .

Kali river, which eriginates in the Rajaji Range of Sjvalik Hilk and wravels about 150 kilometres {93 mi)

passing throogh Sabarappr, Mussffamager, Meenst and Baghpsi distriers, merges with Hiedon River,
befare it merges will the Yamens River, The Kali river i akso highty polluted and sdds to the pallution of
1he Hindem, a5 it passes through & populated and imdustrial belt of Unar Padash.
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Chapler 3: airsmtmc Survey & Methodology

ab

s per Enforcerment and Monitoring Guidelines for Sand Mining, 2022 the replenishmen
Foimation is based on o theovetical empirical formila with the estimation of bedload ranapont
e'mnunlmﬂ of onalylical models to calculate the repiemshmmu estimation. The iso-plovial maps of
1M11 can be vsed for estimation of rainfall, Catc:hm:nt yield is computed vsing different standnpd
enpinicak formnlas velevant 1o the geopraphical and channe] attributes. eg.Strange's Monsoon runofl
corves for mnofl coefficient). Peak flood discharge for the swdy.area con be calouleted by using
Dickens, Jarvis and Rational formula a1 25, 50 and 100 vears veturn period. The estimation of bed
ool transpont using Ackers and White Equation or similar can be made. A simulotion mode] i Usad
wilh basic data generated from (he feld in the pre-study and post-smdy period (prefembly pre
monscon and posi-monsoon) 1o estimale the volume of prpjmishe.d. materinl, The penicle siw
distribation and bulk dehsity of the deposited matecial are rr.:qmr-ﬂ.:d to be assessed fiom n NABL
recommized laboratory. Cnnmdcnng the bulk dr.nm:p and the volume, the estimation of réplepishment

m weight will be caloulated after considering safeguards and stability of the slopes and riverine
rEgime,

3.1 ESTIMATION OF SURFACE RUNOFT / RIVER FLOW

The importance of estimating the waier availability from the avallable hydrologicel datn for
=slimating the runolf s quite importam for detlermination of replenishment. Many engincers in the
st have developed empirical run off estimation formulse, These formulae ore essentially roinfulls
runedl relations with additional third or fourth parameters 1o account for climatic o calehment
characierisiies. Some of the empirical formulae used in varions parls of India are as under:

% Binnic's Fercentuges

Sir Adexander Binnie measures the rumefT from 1 small caichment near Magpur {oven of |6
kmi2) during 1869 and 1872 and developed curves of comulative runofl aginst cunwimive il
The tvo curves are found 10 be similar, From these, he established percentage of nunodT from (he

roinfall data. These percanisges have bien waedl fn Mndlhya Prudesh and Vidoebln Reglon of
Maharaghira o the eatimniion of yield,
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] & Rarloos Talles
. Barlow, the first Chief Engineer of the Hydro-eleciric Survey of Indin {1915}, on tha baals af

his srady in small catchments {area—130 km?) in Uniar Pradesh expressed runodT R nay

R =KbP
Where Kb is the runoff coefficient which dapends upon the type of catchment andd noture al
mionsoon and P is the rainfall.

Table-2.1: BEarlow’s Aunoff coefficient (b in percentage (Developad for usp In UM} Clags

Tass | Description of catchment Value of Itb {Parcantage) )
Ssason | | Sepson Il '."illn!gn 1l
A Flat, cultivated and absorbent seils 7 :!_EI 15
B Flat, partly cultivated and siff soils 12 13 af
€ [ Average catchrment B 16 a0 i
" Hills and plains with little culthvation 28 T B
E Wery hilly, stesp and hardhy amy cultheation E[ 7N A5 E& 3

L Sepson [ Lght raln, mo heavy downpowr
Lepson i Averoge or varying ralafoll, no continbous downpour
Season Ui Continuous downspour

% Strange's Tables

! ‘Srange {1528) studies the avallable data on reinfall end rencff en the border nrans of Braggnt tay
Maharashira and Karnatska and obtalned the valuas of runoff coeffilent s,

K5 =R/P
o # funciion of the carchment charneler, For purppss of saleutniiig e yleld fron e il
eansenn rainfall, the caichments were chirmterized me “good®, “wveroge” mdl “bud, Vilus of ihe
Th for thess eaichments s shown in Tabde-3.2, Sirange also gave w wble e walewlning the dully
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Tahle-3.2: Extract of Strange's table of Run-ofl Cu-ﬂi_'ﬂrjmt K3 in percent

;_'-Et:.l IHONS00N T Run-ofl Co-efficient Ks in percent
rainfall {cm) | Good catchment | Average catchment |  Bad catchment
75 43 32 2.1
50 15.0 113 7.5
~ 75 263 © 18.7 13.1
R 375 24.0 18.7
T 176 . Y 23.8
150 53.0 44.1 29.4

Inglis and De'Souza Formaula: ’
As & result of careful stream gauging in 53 sites in Western Indfa, inglis and D'-‘-"SQUH {1929) evolved .
two regional farmulas between annual runoff R in cm and annuel rainfall P in e as follows:

For Ghat regions of western India, R= 0.85 P=305

For Deccan platean, & ={1/254) #.(P-17.8)

Khosla formula
khosta {1960} analyzed the rainfall, runoff and temperature data lor various catchment in India and

UsA to arrive at an empivical relationship between runcdf and rsinfall. The time period is taken a5 3
muonth, His relationship for monthly runoff is

Frm = P - Lm

LS AT RN R r e AR R g m maT aaee T Ly ety R A ST L T = e e DB e R L

t’ Apd  Lm= 043Tm for Tmed.SeC

"

where Rm= monthly renoff i om

Rm 0 Pm= monthly rainfall In ::m

Lrri= manthly bosses inom -

Tr= Maan monthly temperature of the £.5-|L|'J'1ml_'ln1 Ir-'u b

Far Tm 5 4.50C, the loss Lm moy provishonally be sssomed ns:

% Page
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Fm {em) 217 178 152
J

armueal ran-off = E Bim

Khosta's fomemulz is indirectly based on the water balance concepl and the mean monthly

enchmiend \emperature is weed to reflect the losses due to evapotranspiration. The formula has been
tested o o munber of catchments in India and is found to give faicly good results for the apnusl yicld
fir nse in preliminary smdies. This formula can also be used to gericrate synthetic sun-off data from
hi.-atmi;nl minﬁallnndtgnwnudum

. the above empitical Tornmlae have been developed for & particular region of india and
have feir own Hroitations. Por the present study, the aren of the walershed for the river bus been
estimated esing remote sensing satellite data, This estimation has also helped in determining the river
pargmeders and soil erosion foom the calclment arca,

Compnting Ram-off by using Run-off Coeffcient-

“The velume of ron-off can be directly computed approximarely, by vsing an equation of e
farmg; Q=K.P : '

Where () = RBun-off, P = Precipitation, &ned :
K= is a constant, depending upon impervicosness of the dramage arca.
Varlous valnes of K, which are comeonly nsed, are shawn in Table-3.3 below,

Table-3.3: Values of Run-off Coeffielent K
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. OF BED LOAD 303 \"?‘/

ﬂsp-url ol sedimem by rivers hos boon studled exiennively by enginoor wl i
giar more Uiana century, The use ol Bed lord trnnsport I8 m fimoud ong Bie this gy i)

rappronch. The firs! bied loud equation was developed by Du Boya in 1879, Binoo Wy, sovemm)
__m"_ms have been proposed Tor the prediction of bed load transpor, Cne of e wjse madols
,—m:—m':'. them was Mayer- Peters and Muller model{1948) which ls sl being holtl post) e e
:F,,:.h.:i'i-:ln of bed load wansport, The other mode)s include seholdlitagh model {1962) Changmede
(193%) andShamaove (1962). Each mode] fit into differont scenario, Bagnold {19803, Parker wal,
(9ET)were the major works caried out for the Mayer- Peler equaiions aiving un vgleeul
corvelation of bed load transport rates in flumes end natural rivers There ware difran rapa
smidies which use the same model indifferent types of rivers, Dietrich and Smith {1954} sediod the
behavior-of bed load transport in meandering river.

Asiother scientist Bathurst and Graf (1987) developed o bed lood discharga squation for sioe)
mountain rivers which are spproprinte for course sediment, Carson and GrilTTihg {IDRT) b glvan o
review on the behavior of the bed load transport in gravel channels, Mende ﬂi-ﬂHiﬁHﬂ] Vi FiReks
dewailed study on movement and storage of sediment of the sivers of United Stuwy vl Sanndu.
Parker (1990} made a study of bed load transport ol Gravel Rivers, The swdy [ndlonos (it th bal
load transport rate of mixtures should be based on the aveilobility of each alze rnga i the surkies
|layer, Parker (1991} put forward a theory on selective sorting end abraslen of rlver prvel,

Recent studies on bed load tansport incorpormed the stochostie natwses of U rheer spl
inflaw. Habibiet.al. (1994) developed a new formulntion for estimation of bod Jond wanyor. Enilln
Sun and Donahue (2000% developed a statistical bosed hed Im‘u:f. formudi o womevnd Pl Seciyiinn:
Maarten Klienhans and Rijn {2002). iniroduced another stochnstie modal Tor bud lowd TV
prediction. Mian-Sheng Cheng (2002) deveioped anather exporential formuln B (e Bad Tomd
iranspart which docs nol involve the concept of criticnl shenr sirass, JuberAlmpcdel wnil Piplw
(2003) werked on bed load transport in gravel bed streams with unl-model sedlnent, Steam elal
(2004} sudied about the cluster formation and evolutlan by tackling the mepoes Wkl Wwith
microe- lopegraphy and the bed load transpen. Yontao anel Porkor (2008) prosemed o wive waieyb|
model for the simulation of gravel bed loud wnngpor! and pulse evolution In Mowily Rive,

The study of Darren et al.(2003) Is nn imporinnd oee (o e tsdel sy of botl i s,
which gave-mare atention and increnses 1he npplienbility of Meyer-Porer's oguming, Mywig ohal
(008} reporied 4 wiudy on sediment trnspert processes over a sand bk b v gkl Elneolin

- L . . i,
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Gt of Koren I India there are only a few siudics on sand mining, Chandrakanthet.al

¢ clfeet of sand mining on ground waler depletion In Kamataka by investipnting the
compeving it with a non-sangd bearing arce, Rajendracl.al.{2008) reporied @ detailed
qand extraction rom agriculiwm! Gelds wound Bangatore, Several such studics refared to
2l mrining have been reperted Tor the rivers of Kerala alse.

; Eor a chear divection (o the local bodies, for the limil For safe sand mining from different
7 ncichies, an analylical stucly based on bed load iransport nm_del combined with actual sand Now
 easunement 15 necessary, This study develops a reach wise assessment of actin] sand inflow and the
ppeimal remeoval from rvers.

Raj Bhattacharya, GourDoboiMilanjana Das {:}mﬁujm. {2018) “Effect of instream sand
mening an-hydraulic variables of bedload transport and channel planform: an alluvial siream in South
Bengal basin, India", Environment Earth Sciences {20£9), 7B:303. This paper examines the
relationship between river water flows, sediment transpori regime in badload trangport and ries to
determine how instream miming affect the sediment inflow and channel planform change. The anthors
measures ‘sediment ahd bedload transport using Ackers and White (] HydrawlEngDiv ASCE
99(hy1 1) 2041-2060, 1973) and Meyer-Peter—Muller methods (JAHSR Znd meeting, Stockholm,
sppendix 2. LAHR, 1948). Sediment transport is sssociated with three major dimensionless
pa‘ram;:lm. i.e., greain size, mobility, and transport rate (Ackers and White 1573

The following equations has beeén used in the shidy to estineare the bedipad and the sediment
eoncentration.
Bedioad (Oh)
Pm__]i_;;s_c_.n of bedload transport of a particular channe] of effects of critical threshold condition on

bed sedimenl transport measured by Meyer-Peter and Muller method (1 948). Q b = 0.253 (x0- 1cr)™®

Eediment concenptration (X)

Compuraiion of sediment concentration (X) {in parts per million) considered some Nuid weight using
Adkers and White ()973) methad, 10 predict the relationships between sandchar stabiling and mining

infensily:

(o

dfhi ¥V L
Yy EFER ¥

"-ﬂr(ﬂ.} {

Compulatica of tolal sediment load (T} multiplying by sediment concentrmion (X} and weter
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er angassly thal simeim sl TI‘Ii|1iI-1H 4 the m;unp |"|-|"|]U'|Hlull.l fsulor |'l:ll'
B e in the natoral system. of the upper, middle, wnd lower oy,

a2 Tollow,

Mo gy ey

Taelanme il pluys ¢
ot vole through the Muctuation In the Now and sodimunt reglmon Lo uhunga the wekian of

ke coriment loads (suspension and bedload),

DuPadenalal and K Maya | (2014) “River snnd wuditing™. This ahnpter dunln withie varios
procednres employed in sand auditing of the smal] rivers of Kernln {uotilivweat Indllnd, aking e ease
of Peviyar river an example. More specifically, this axercise haon to ba surded oul b Rissw ew (e
miting processes and its execution would mininiizs the nogotive effosts of gand mintnyg oa ane hand
and mikimize positive effects on the other.The sand audit nl'lummlulumf chevelopod il adapled hy
Fadmalal e1 al. (2010) for the Manimala-river droining inta the Vombinad Ingoon b (e soutwes
coast of India has three major companents. :

Component I: Resource estimation

Component 11: Resoures allocation

Component II1: Performanee evaloation of snnd mining.
Resource Allocation
The steps o be adopted for this purpose are deseriber below:

Lt *3" be the total quantity of mineable sand in million aubie maters (Mmd)' Y ie aanunl
replenishment of river sand in M3, and ‘N* the Hitne span in yeors durlng which midig of Ave:
sand can be permitted in the entire river or that partof the river under aviminnilod.

Cuantity of minesble sand in a year (Qm) can be cslimaled as
Qm =(XA+Y
E Naie "N should be fixed only afier wking into sccount the physienl, dhemlen! wd Blotoginl sl
| of the river environment by the expert group. 'Y" eon be celoulated by mbtrnatling quiiily il ik
| oukpt (o) from the quantity of sand impul (1), -

Performance Evaluation/Sand Resource Accounling

Assume that sand mining is unifonm theoughaut the river streeh or verbad in
heing bevesed afler evary penk Mlow gonson (monsaan). Then,
Quanlity of sand mining, Q= ( Qi = Qu) -+ Qu

P 3| Page




yuanhily ol sand mined Foin e depoesit other than natura] replenishment in the
e e investigation

i Qe = Qun{Qi - Qo)

o of Qe from the rivess will be reflucied in lhe scasonal cross-profile measurements as channel
ianfriverbed lowering, The expected riverbed lowering (Te) due 1o miring of Qe from the river

[

F cemment inader exmnination can be caleulaled as

Te= QoLW
Apply the value of Qe in Eg. Te= (Qm - (Qi — Qo)VLW
\denlly, the computed Te will be equal 1o the acmal riverbed lowering (Ta) obtained f"':"“ river cross-
prafile messurements, provided there is no unauthorized mining in the river stretch, In other words, a
siinntion in Which Te>Te indjcates prevalence of upaathorized
mining in the sireich, the quantity of which {i.e., Qum) can be calculated as:

Cum = LWTa - Cm
Qi quantity of send input into the riverfriver segment under examination, Qo quantity of sand output
from the riverfriver segment, L length of the channel occupied by sand, W width of the channel
occupied by sand, Ta actual river bed lowering. '

-Biuc_r}- Aliya Mattamanaet al.{2013)"Biver Sand Inflow  Assessment and Optimal Sand
Mining Policy Development”. This paper examines the determination of sand inflaw-in different
siretches of the Periyar River and thereby optimizing the sond removal by considesing seversl soejo-
Pronamic E:::H! mpaimph'in:ai features, In thes study for the determinetion of =and inflow, Moyer-
Peter's Formuia is used, which is an analytical method for essimation of Bed Load Transport model.
The paper describes about ceriain unceriginties in determining the actual bed load, for which seme
assempiions are made lilce, doring the Monsoon senson, the velocity of flow is high with wrbulence
5 und is observed around 0.6mds which lend to mare scouring than deposition, Hence the deposition is
comparatively Jow. So, the sudy assumed that 70% of the sand ransponied is deposited during bigh
Moo period.

The paper sugaests thal there s sessonn) varntiénal o sand nflow snd mongeon perind
shoows more sand inflow than enmmer,

| H|Fage
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Fig Maz3.1 River Cross section with Check Dams and Bench Mark

The teajor recommendation of this project study was to build check dams at regular intervals
of each stretch of the river, thus belps to determine 4 specific feforence line for the bed profile. The
sand deposition above this check dam can be permitted for sand mining. And the local aulhorities

should take the tesponsibility of maintevnce of this reference line atrmi:r and should be penalized
Wmmﬁwﬁmm dam ar refercace ilnl:.

33 METHODOLOGY FOR ESTIMATION DF SEDIMENT LOAD

The scientifie selurion for thie anisis of sand Tiining nesds an aptitizzation of sand removal,
Knowledge of sond inflow i the tey pertof detsnmination of optimal sand removal, To determine
this send inflow an analytical study & carrisd out by using bed load transport model. The bed load
transport mh:#muhd I.Hm;diﬂ'dmﬂ hﬁl}'hﬁﬂ mﬂdnlhr.'-h & Meyer-Peter's, Binsteln's Mods],

Shizld's Farmula, Du-El:l:.r"B Fﬂn‘nula -3 T-Imu, in the present shedy, the most scientifically
amnepierd Meyer-Peser's =q|u1u:|rl for estimation nhﬂlllml tramepioet was ussd,

& A fiest, prefiminary study with field dabs collection wes doae, The prafn sizs analysis ie, die
dha, dys and des, uniformity coefficient snd cosfficient of curvatore wos nlse determined as on
input for estimation of bujrisand replenishment of rivers uncler snady.

% Digical survey by drone has been carried eut for the study of replonizhmont of snnd/bajd

% Further, the study also incorporntes the we of malkytical model sudy of bod boad mansport

triem (e rivars fewing Uiraugh the mining lease nea. The duis for this sidy was aken fiom
_ fichd survey, and oppraved mine péan of loasa
| .
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ol A T A £ Pt S L B P P R L A TR



308

Em“ $U0 el the M‘-?""r'l'mﬂr“ madel for the estimation of bed loag trang
port

5 wide aceeplance and simplicity in- compiiation. modols ghve reliabie estimates for

g ¢]141t1!1:]= filke conals, Bul the present -sindy i considered with river bady, in whick

the
quation 1§ relevant,

Meyer-Peler's couition s based on.experimental work carvied out st Feders) Tnstitute of
‘cmology, Zuvich. Mayer-Peter gave a dimensionless equation based, for the first Gme, on rational

due. The simplified Meyer Peter's equation(Soirce: Irrigation Engineering & Mydraulic Structures
¢ 5.1 Garg) is as follows:

!"her:,

v= Rate of béd load transport {by welght) in N per m width of channel per second

n’ =Manning's coefficient pertaining to grain size on an unirippled bed and Strickler formula
Len = [1/24] x d1/6 where d |5 the median size (dsg) of the bed sediment in m.
n = The actual observed value of the rugosity coefficient on rippled channels. its value is
generally taken as 0.020 for discharges of more than lleumecs, and 0.0215 for ower
discharges.
= Critical siqear stress required to move the grain in M/mZ and given by equation
1= 0,687 da, where da fs mean or average size of the sediment in mm. This arithmetic
average size Is ususlly found to vary between dsp and des,
1= Unit tractive force produced by flowing water i.e.ywRS. Truly speaking, its value should be
taken a5 the unit tractive force produced by the flowing water on bed = 0.97ywRS. R is the
hydravlic mean dep.m of the channel {depth of flow for wider channed) and 5 is the bed slope
The value of Manning’s. coefficiant {n) dI;ilL'l]ﬂE upon channel condition and also upon
ischarges. The recommended values ave provided in Table-3.3 and Table-3.4.
Table-1.4: Recommended values of Manning’s coefTizient (0} for unlined channels

5l Mo, ‘Condition of Channel Value of n
1 Very good ’ 0.0225

2 Good - E 0,025

3 Indifferent 0.0275

W Page g ' i T
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:9;0%"
I 4 | Poor . | 0.030 ""'"l

11 Boned of Tevigation bas recommicndet the [ellowing values of n for different

Table-3.5: Recommended valucs of Manning's coclficient (n) for Different Dischurge

5l. No. Discharge in Cumecs Value ofn.
1 14 to 140 0.025
2 140 to 280 0.0225
3 280 and abowve 0.020
* LUniversal Soil Evosion Equation:

Soil Evosion Equetion ig defined as, A = KR{LS)C

‘Where, A = Estimate of soil loss rate in tons/hectare/year

K= 501l erodibility factor

R'=Rainfall factor LS = Slope factor

C = Crop management factor .
This will help us to determine the soil Iﬂi-'i feom the catchment arce that finds place in the

TIVETE,
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Chapter 4: Data Collection, Analyses and Estimation of ;ﬂf
Replenishment

Creneral:

ignishiical Rae B the rate 8 which Bajrd s tmnspoled iilo the river chonpel, which is under
equmination or subjteted to sand exirmelion. This volume is often corsidercd o8 swstninable yield of that
siver, Estinmtion of Bajri discharge through stream bed and its residence peried (temporary dopositlon) is
ane of the most diffieuls 1ask in sediment budpeling, 1t is axlonatic thel daring high flow period, Bajri
which is ofherwise moved by siliation (i.e., partially suspénsion end partially bed load) will completely be
in stspension in the everlying waters,

Estimation of annual sadiment yichd produced from a rainfall event requires applying many approaches 18
ol azcepable and valid vesults, These approaches require quantitative estimation of the mmﬁ

Mt o e | ] b e R i T o LT e e Ty W LT '-l-n--l:-nlrr“ >
5

sediment wolumes resulting frem a rainfal] event. There gre many medimenl ranspon Efjl-ﬂtlﬂﬂ
suilsble for uss in the prediction of the reptenistiment rate of rivers! watershed. The present study used the
f-.lI-:_‘g:r—i’:l.-:nm s model for theestitnation of bed load transport becmuse of its wideacceptmce and

-

sampticity 10 Compatalion.

41  Grain Size Dats Analysis:
During the surveying phase and site r-x:mmmanm sand samples of the thres rivers were collected. Steve
analysis was carried oul on the sand sample for delermination of their classification and cosfficlent of
uniformily and curvalure,

1000 gm of oven dried sand sample Jrom 3 rivers was taken in the sieve analysis. Sieves as per 15
standards {sieve 4.75mem, 2 mm, Tmm, 600,425 p, 300p,212 g, 150y, 75 p) were used for the test. The
sipwes were apranmed such (hat ot top 4.75mm, 3 mm, lmm.'ﬁﬂﬂuﬂlﬁ o, 300,212 i, [50p, 75 p al botrom
sand lasi Pan The sieve sel wus placed on the mechonical shaker ond shake vigorously for s least 2
mimstes. Then the weight of aggregate resained on each sieve wis measured and expeessed @t a8 the
perceniage of passing, Plots were made for perceniaps finer and sieve size and the summery of the resulis &
piven-below,

., L :hli @ .
o L L U o Barnin et ST & b e s i .
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312 yﬁSE
I analysis - Yamuna River {(Kotana Sand Mine)

Grain size analysis-Yamuna River _

r_-. PR
]

/
i) | jl

1 E 60 | |
t 2 50 !
R, 11 if
o 1
" |I 1 o J
0.01 0 Diameter rmy ! 10

Sand {%) o800
1,60
0.43mm
o] 0.38mm
Dy 0.33mm
Dy 0.2rmm
G 3.15
= 127
Clags %P
Rermark | Poory Graded Sand
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tysis - Vamuna River Gouripur Sand Mineg

B e v .

Grain size analysis-Yamuna River
T

Percent Finer
LA
=

Graveal (38} , —
Samd (3] - 850
Slit+Clay [3) L20
;i Den " 035mm
D= 0. %0mm
Csa 0.23mm
Do l'!I.l'."mm
'E. 208
I C 0.89
Class 5P
Remark Poorty Graded Sand
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& pROMNE SURVEY DETAILS: 31 4 ﬁm

[Fhotogrmmeity is o process by which imfomation i8 exteicied from photographs 1o creae

? i shroo-divensignal mups amd swdels, Drone buscd photogrammetry is o modern stote of the

ageiler for 8 unnl.in_l.II:Iuﬁ invge map containing digital information.

Reconnaissance survey must be carried oul to rectify the location values by arranging ground
coalrol points (GCPE) appropristely to improve Uhe accuracy of UAV-based 3D lopographic maps of
il sites. Accordingly, GCPs of suitable size, which are visible from flying Dwone, are placed/

marked o the ground, For the survey, Post Processed Kinematic (PPK)-enabled Drones are used,
which mdu::; the rcquwﬂmml nf‘plar.m,g GCPs, :

THEMEIHI Gh:lhnl F‘uslll:mmg System (DGPS) survey is done on each GCP wri base station
fior wh:uh one unit f DGPS s kept stationery at base station and rover unit of DGPS is kept at each
GCE, e by ane for at least m minutes, Then the photographs from the drone mounted camera are
taken with sufficient overlap, longitudinally as well as latezally. :

Afier field survey work, data of DGPS-as well as drone-based camera are downloaded and
coctssed in their respective software. Coordinates of GCPs are utilized for geo-iagging and goo-
referencing of the photographs/ Orthophaoto mosaic. D’ﬁul is prepared m the softwars, Above
procedure is done in pre-monsoon and posi-mensaon period respectively and comesponding D'TM
we prepared. With the help of data processing Eﬂﬁwm. the volume computation/replenishment
quaunn.- Is estimated.
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gield Observation:

¥y PDIL tewm s conducted quicl; PERUNNUIERANGT yurvoy with senor experts From Bnvironment, Civ
qnd Mining background followed by dewiled Dopy survey for measurement of RL in the sslected min
jeases. The sandbajrl sample were collacted from the fiald and river water samples were slso coflecte

from the sites. Unifouity cosfficlent (Cu) and cosfficient of eurvaturs (Ce) was also determined as 1
imput for estimation of bajri/sand replenishment of dvers,

Pre-monsaon resources have been calculated based on RL of first survey which was conduct

duting the month of July, 2022. The post monsoon RL measursment was conducted in the mox
of November 2022,

The replenishment rate has been determined at the studied sites by differences of R
between the pre-monséon and post monseon Surveydetcrmined through DCGPS/Dro
survey in Pre-monsoon and post-monsoon seasons over the area of consideration. The to
sand stock/resource avallable has been determined based on 0.3m above the water level

pre-monsoon survey and the average RL of Post-monsoon survey.

The estimated resources &5 oo the dote of survey drs tabolated in 4.1.0nd 4.2

EET
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ails of vaol ;
EDeintls o ““!-E—"!"-sf,ﬂﬂ&'" afler Past Monsoon So rvey:

536

i

L S Pl

f

Area of Patch Volume of
i Ghat Name sUrveyed Sand({cum.)
NG Rivar
42 Hr Mine Lease Replenished
== Area [Ha) {Approx.]
3 ] Chapraull Khadas 067 186524
i
Hotana Khadar 1731 FCEATER
Yamuna
Gauripur Khadar 12.47 30214
Sznkround 32,06 221857

Mote: The'vmount of replenishment is n:!cn_jnu:] based on the average representative RLs=
determined throngh Drone survey in Pre-monsoon and post-monsoon seasons over the area
of comsideration.

Table 4_1':: Estimated Volome of sand in 04 leases of Baghpat distrlct-for season ending 2022:

Hesource
; Totnl Total
81 Na. Mame of Mine Mine Replonbshment availzble at e
fease Area{Ha) (Culd.) Pre-Monzoon ( ]
; {Culd.) M,
- i Chaprauli Khadar 3570 187564 30922 EISS-IEE
2 Katana Khadar 12.245 154050 44133 238183
3 Gauripur Khadar | 14022 174773 aE034 272807
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Chapter 5: Summary and Conclusion

ey and reeommendaliiong

jy oeder 10 determine the gand replenished in Yamunn viver of Baghpnt Disiriet, modnirament
o river bed fevel al strategic locations were underisken betl pra= mansoon and pult-monantn
jevel. The sand samples weee colleeted lor grmin shee distribution anatysis,

The suvey an‘-'_il:l'r&E the records of the RL at identifiey places that will work ns boko leval for
further olrservation and analysis for determining the amount of send replonlshed during the
gpeoiing MOnsaan season. 3

The determination of amount of sand deposited has been worked out based on (e ¢l fTaenue
lyerween pre-monsaon and post monscon RL and river level recorded fn the uran,

The summary of DGPS survey iz as mentioned below:

a) Highest sand replenishment occurred in river Yamuna in Kotana Khadsr ming with
194050 Cum, : '

b} Lowsmst sand replenishment occurred in river Yatnuno in. Sankround mire with
0431 Com.
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Annexure-H


a) Shows the mining lease
area covered between

ptl - ptd

b) lllegal Mining Outside
Lease Area

¢) Visible Trucks

d) Visible Trucks and

Earth Moving Machinery

I81fe Date: June 18, 2024

Source: Airbus
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Annexure-J

DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH

from:-

Sr.No

10

Enter eMM11 Generated Date:-

Name of Lessee

Dayachand Bargoti

Dayachand Bargoti

Dayachand Bargoti

Dayachand Bargoti

Dayachand Bargoti

Dayachand Bargoti

Dayachand Bargoti

Dayachand Bargoti

Dayachand Bargoti

Dayachand Bargoti

Number Of eMM11 Generated

18/06/2024

Total eMM11 Quantity(FromDate to ToDate):-

Father Name

Har Swaroop

Har Swaroop

Har Swaroop

Har Swaroop

Har Swaroop

Har Swaroop

Har Swaroop

Har Swaroop

Har Swaroop

Har Swaroop

N

to:-

578

Lessee Id

316523090162

316523090162

316523090162

316523090162

316523090162

316523090162

316523090162

316523090162

316523090162

316523090162

(28]

https://upmines.upsdc.gov.in/Report/etp_detai_lesse_dist.aspx?lid=316523090162&dc=3165&min=

eMM11 Number

31652309016210225

31652309016210226

31652309016210227

31652309016210228

31652309016210229

31652309016210230

31652309016210231

31652309016210232

31652309016210233

31652309016210234

£-3

18/06/2024

eMM11 Generated Date/Time

18/06/2024 04:33:24

18/06/2024 04:37:33

18/06/2024 04:51:26

18/06/2024 04:59:51

18/06/2024 05:03:19

18/06/2024 05:30:46

18/06/2024 05:39:51

18/06/2024 05:55:24

18/06/2024 06:00:50

18/06/2024 06:06:21

(3 }

eMMa11 Validity Date/Time

18/06/2024 11:38:24

18/06/2024 11:42:33

18/06/2024 11:56:26

18/06/2024 12:04:51

18/06/2024 10:06:19

18/06/2024 14:35:46

18/06/2024 14:44:51

18/06/2024 13:00:24

18/06/2024 13:05:50

18/06/2024 13:11:21
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